BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
[Under Section 14 read with Section 18 of the National Green Tribunal Act, 2010]

Original Application No. 3O of 2025 (52)
IN THE MATTER BETWEEN:

MALLAI WATER BODIES PROTECTION & PRESERVATION ASSOCIATION
Represented by its Secretary,

Mr. V. Kittu,

Having office at

No. 80, Annal Ambedkar Street,

Mahabalipuram, 603104

...Applicant
AND
1. UNION OF INDIA
Represented by its Secretary to Government,
Ministry of Environment, Government of India,
Paryavaran Bhavan,
New Delhi- 110 003.
And 7 Others
...Respondents

MEMO FILED ON BEHALF OF THE APPLICANT

FILED ON : 4 F.03.2025

Filed by:

M/S. G VIJAY ANAND ASSOCIATES,

PREETHI RAJ SHETTY, G KIRON SHETTY G.VIKASH ANAND, KIRAN VENKATESH,
G.NICUL ANAND, R.APARNA AND R. DEEPAN SUNIL

COUNSEL FOR THE APPLICANT


G Vijay Anand Associates
2025


BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
[Under Section 14 read with Section 18 of the National Green Tribunal Act, 2010]

Original Application No. 30  of 2025 (SZ)
IN THE MATTER BETWEEN:

MALLAI WATER BODIES PROTECTION & PRESERVATION ASSOCIATION
Represented by its Secretary,

Mr. V. Kittu,

Having office at

No. 80, Annal Ambedkar Street,

Mahabalipuram, 603104

...Applicant
AND
1. UNION OF INDIA
Represented by its Secretary to Government,
Ministry of Environment, Government of India,
Paryavaran Bhavan,
New Delhi- 110 003.
And 7 Others
...Respondents

Particulars
1. 27.03.2025 | Memo filed on behalf of the Applicant 1
2. 27.03.2025 | FMB Sketch of the Pond 2
Certificate of Registration of Societies of the
3. 07.05.2018 | Mallai  Water Bodies  Protection and 3

Preservation Association

Bye laws of the Mallai Water Bodies Protection
and Preservation Association

Estimate obtained by the Association for
5. cleaning up and renovation (building of bund, 19
etc) from 3 Square Foundation

Approval of the District Collector approving the

4. 11.05.2018

6. 18.06.2019 Work§ TQ pe taken place in and arounf the 23
Sollaipoigai pond along
with Clean Copy

7. 18.04.2023 Reply given by National Highways Authority of 28

India
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Representation given to the National Highways

8. 15.07.2023 Avuthority of India 29
Representation given to the Member of
9. 07.08.2024 | Parliament, Kancheepuram along  with 33
Translation Clean Copy
Representation given to the Collector,
10. 07.08.2024 | Highways Department along with Translation 37
Clean Copy
Representation given to the Minister of
1. 07.08.2024 Highways along with Translation Clean Copy 41
Representation given to the Collector,
12. 07.08.2024 | Chengalpattu District along with Translation 45
Clean Copy
Representation given to the MLA of Thiruporur
13. 07.08.2024 | dated 07.08.2024 along with Translation Clean 49
Copy
14, 09.08.2024 Repres‘enquion.given to the National Highways 53
Authority of India
Representation given to the Chief Secretary of
15. 17.08.2024 | Tamil Nadu Secretariate along with Translation 55
Clean Copy
16. 16.09.2024 Reply.given by the National Highways Authority 59
of India
05.07.2019 Bank Account Details and Statement of
17 fo Account Qf ’(he funds collected .ond spent by 61
' the association to renovate, rejuvenate and
16.11.2019
restore the pond
18. Technical details of the pond 76
Google Maps Image 1 -
19 21.01.2013 showing Sozhi Poigai in a dry state 77
Google Maps Image 2 -
20. 21.03.2016 | showing Sozhi Poigaiin a contaminated and dry 78
state
Google Maps Image 3 -
21. 26.03.2017 | showing Sozhi Poigai in a contaminated 79
and dry state
Google Maps Image 4 -
22. 09.05.2018 | showing Sozhi Poigai in a contaminated 80
and dry state
Google Maps Image 5 -
23. .04.2019 | showing Sozhi Poigaiin a contaminated and dry 81
state
Google Maps Image 6 -
24. 19.03.2021 | showing Sozhi Poigai in a rejuvenated and 82
in a semi-wet state
Google Maps Image 7 -
25. .12.2021 | showing Sozhi Poigai in a rejuvenated 83

and in a Semi-Wet state




26.

09.03.2022

Google Maps Image 8 -
showing Sozhi Poigai in a rejuvenated and
in a wet state

84

27.

23.09.2022

Google Maps Image 9 -
showing Sozhi Poigai in a rejuvenated and
in a Semi-Wet

85

28.

23.09.2022

Google Maps Image 10 -
showing Sozhi Poigai in a semi wet state. The
Ponds marked with yellow border for reference.

86

29.

18.08.2024

Google Maps Image 11 -

showing Sozhi Poigai in wet and rejuvenated
state, full of water. The Ponds marked with
yellow border for reference. Arrow showing
NHAI's encroachment into the pond.

87

30.

04.12.2021

Google Maps Image 12 -

showing Sozhi Poigai in a WET and rejuvenated
state. The area of the Earth dumped is marked
in yellow amounting to about 0.65 Acres.

88

31.

18.08.2024

Google Maps Image 13 -

showing Sozhi Poigai in a in a WET and
rejuvenated state. Earth dumped into the pond
can be clearly seen within the yellow borders
amounting to about 29853 Sq.Ft.

8¢9

32.

23/09/2022

Google Maps Image 14 -

Google Maps Imagery dated 23/09/2022
showing Sozhi Poigai in a in a WET and
rejuvenated state. The closest point of the
POND to the main EAST COAST ROAD amounts
to approximately 35 Ft.

90

33.

Image 1

Cleaning of Pond by the Association using earth
mover as can be seen in the pond in the
process of cleaning.

Motor Room can be seen in PURPLE circle.

91

34.

Image 2

Cleaning of Pond by the Association using earth
mover as can be seen in the pond in the
process of cleaning. Earth Mover marked in
PURPLE Circle.

91

35.

Image 3

Cleaning of Pond by the Association using earth
mover as can be seen in the pond in the
process of cleaning. Earth Mover marked in
Purple. Soil Extracted can be seen to fill the
bund.

92

36.

Image 4
Soil Extracted from the pond used to make the
bund around the pond.

92




37.

Image 5
Cleaning of water channels used to irrigate the
fields adjecent to the pond using manual
labourers.

93

38.

Image 6
Cleaning of water channels used to irrigate the
fields adjecent to the pond using manual
labourers.

93

39.

Image 7

Cleaned water collection area adjacent to the
motor room from where water used to be
collected and channeled to the fields adjecent
to the pond.

94

40.

Image 8

Cleaned water collection area adjacent to the
motor room from where water used to be
collected and taken to the fields adjecent to
the pond.

94

41.

Image 9

Image showing NHAI dumping earth into the
pond, contaminating and encroaching,
removing the motor room and closing the
spring area. Motor Room and Spring area
marked in Purple

95

42.

Image 10

Image showing NHAI dumping earth into the
pond, contaminating and encroaching,
removing the motor room and closing the
spring area. Motor Room and Spring area
marked in Purple

95

43.

Image 11

Image showing the encroached area with semi
completed mud road with concrete walls/
barrierrs preventing water from the road to
come into the pond and rejuvenate the pond
during rainy season. This encroached area is
where the Main spring of the pond was situated

96

44,

Image 12

Image showing the encroached where the
Main spring of the pond was situated. NHAI can
be seen destroying the bund created using
crowd fund process.

96

45.

Image 13

Image showing the encroached area with
completed thar road with concrete walls/
barrier's preventing water from the road to
come into the pond and rejuvenate the pond
during rainy season. This encroached area is

97




where the Main spring of the pond and motor
room was situated.

46 Image 14 98

' Image of the pond completely filled with water

Image 15

47. Panoramic Image of the pond completely filled 99
with water.
Image 16
Image of the pond completely filled with water.

48. 100
The yellow mandap can be seen for Nadappu
/ Karayangal purposes.
Image 17

49, Image of the steps from the yellow mandap 100
leading into the pond.
Image 18

50. Image of the bund constructed by the 101
Association with walkway on top of the bund.
Image 19

51. Image of the pond cleaned and rejuvenated 102
and the bund constructed by the association
Image 20

52. Image of the pond cleaned and rejuvenated 102
and the bund constructed by the association
Diagrammatic Representation before the

53. . . 103
construction of the Highway
Diagrammatic  Representation after the

54. . ) 104
construction of the Highway

Dated at Chennai on this the day of March, 2025.

s

Counsel for the Applicant


Mobile User


21-

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
[Under Section 14 read with Section 18 of the National Green Tribunal Act, 2010]

Original Application No. 30 of 2025(SZ)

IN THE MATTER BETWEEN:

MALLAI WATER BODIES PROTECTION & PRESERVATION ASSOCIATION
Represented by its Secretary,

Mr. V. Kittu,

Having office at

No. 80, Annal Ambedkar Street,

Mahabalipuram, 603104

...Applicant
AND
1. UNION OF INDIA
Represented by its Secretary to Government,
Ministry of Environment, Government of India,
Paryavaran Bhavan,
New Delhi- 110 003.
And 7 Others
...Respondents

MEMO FILED BY THE APPLICANT

It is submitted that the Applicant herein is submitting, through this convenience
document set, certain additional documents in order to further substantiate and
establish the case of the Applicant herein.

For the above stated reasons, it is prayed that this Hon'ble Tribunal may be
pleased to take on record this memo, along with the additional documents filed to
support the case of the Applicant and pass any other orders as this Tribunal may deem
fit and necessary in the facts and circumstances of the instant case and thus renders
justice.

Dated at Chennai on this the 27th  day of March, 2025.

Counsel for the Applicant


G Vijay Anand Associates
27th

G Vijay Anand Associates
- 1 - 

G Vijay Anand Associates
2025


District : Chengalpattu Survey No : 124

Taluk : Tirukalukundram Area : Hect 02 Ares 54.00

Village : Mamallapuram [156] Scale: 1:2289
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Form No. II i
(See Rule 8 Of the TamilNadu Societies Registration Rules, 1978)

CERTIFICATE OF REGISTRATION UNDER SECTION 10 OF THE TAMIL NADU
SOCIETIES REGISTRATION ACT, 1975

(TAMIL NADU ACT 27 OF 1975)

CERTIFICATE OF REGISTRATION OF SOCIETIES

SLNo.: 43/2018

I hereby Certify that

MALLAI WATER BODIES PROTECTION AND PRESERVATION ASSOCIATION

has this day been Registered Under The Tamil Nadu Societies Registration Act, 1975
(Tamil Nadu Act 27 of 1975).

Givenundermyhandat CHENGELPET

this 7 th day 2018

s~}
Vol (|

Signaturebfltbe' Régmtrar

MALLAI WATER BOD OTECTION AND PRESERVATION ASSOCIATION
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~ {See Rule 15 of the Tamil Nadu Societies Registration Rules, 1978)

Notice of Situation / Change of situation of the registered office of
the Soclety under sub-section (1) of section 13 of the Tamil Nadu
Societies Registration Act, 1975. (Tamil Nadu Act, 27 of 1975)

1. Name of the society: MALLAI WATER BODIES PROTECTION AND
PRESERVATION ASSOCIATION
No.8, llmnnm Special Grade
Hnﬂ]lmnm.l&wlhnm A - oy
Kancheepuram District. g g

2. Date of Registration: 02.05.2018

3. The Registration No. & Year of Registration:

4. Presented By: V.KITTU-SECRETARY

To,

The Registrar of Socicties

District Registrar Office, >
Chengelpet

Sir,

i, V.Kittu, mdmwmmmm ™
AND PRESERVATION ASSOCIATION, hevehdmmuﬂuundu
sub-section (1) of section 13 of the Tamil Nadu Societies Registration Act,
1m‘mmuwd1mmmwmuu
society. Situated at No.8, Mamallapuram Special Grade Commercial
Building, Mamallapuram, Kovalam Salai, Thirukazhikundram Union,

District.

Dated at'Chengelpet on this the 2™ day of May 2018.

VXITTU
{SECRETARY)

e
: '-L/ it ; E‘gfé@ggn @&
K= nnulu"" g



The Name of this Non-profit society shall be “MALLAI WATER
BODIES PROTECTION AND PRESERVATION ASSOCIATION”

oﬁeeofﬂ;blodlw;hnnbenﬂoa,
Mmanamxram Special Gndc Commercial  Building,

mwmmum
Mamnllqﬁnm s

v

m! d Objective:

o Puriis
huﬂdﬂu&vmmudwmm
bodies in and around Karicheepuram District-Tamilnadu,
protection and preservation of the water bodiss.

b. Objectives: -
1. To assist the Government Safeguard and Maintain the

Water Bodies, Canals, Ponds, Puddle, Channels, Oodai,
Rivers.

2. To protect the water bodies which are in the verge of
extinct and to preserve them.

3.To assist the Government remove all sources of
encroachment in the water bodies and those
encroachments which are surrounding water bodies.

4. To approach concern statutory bodies to stop sand mining
in water bodies and surrounding.

Shhcﬂimmmdihtmcetwﬂ:chmmd
their cultivation.

6. To provide Awareness about the water conservation and
preservation among the public and the farmers. 9




~F -

7.:!bmvuemnhontﬂnllnimmmd

8. To provide aid and shelter to the peoples during the time of
State Aid. SR s ; 3

9. To ensure conservation and, where necessary, restoration
of ecosystems. £

10. Measures for the prevention, control and reduction of
‘water pollution shall be taken, 2

11. To prevent, control and reduce water bodies impact, the
Parties shall develop, adopt, implement and, as far as
possible, render compatible relevant legal, administrative,
economic, financial and technical measures, in order to .
ensure, inter alia, that. '

12. The emission of pollutants is prevented, controlled and
reduced at source through the application of, inter alia, ”
low- and non-waste technology; -

13. water bodies are protected against pollution from point

. sources twough the priar Soonsimg of wmste-waber
discharges by the competent nationdl anthorities, and that
the authorized discharges are monitored and controlled;

14, This Association can get assistance, techniques,
awareness program, methods from Experts, Foreign NGO’s,
and Institutions, State and Central Government ‘and also
to receive financial aid from them inorder to function and
administer the association.

15. To study and research about the conservation of Water

Bodies, Canals, Ponds, Puddle, Channels, Oodai, Rivers,
etc and to construct and restore such water bodies for the
use of farmer and public dependants. 2




~ 3 -

m.m

a. The Members of the Association has the rights to constitute
Board of Governing Member and Executive Members of the
Association. 3

b. The Association can enroll the members without any limit.

c. The members can be enrolled in the association with due

V) Finance, Account and Audit
A. Financial year:
The Financial year of the Association will be from the first day
of April of every year to 31 day of March of the following
year. However for the first year the accounting year shall be -
from the date of registration of Association to the 31% day of
March of the following year.

B. Bank Account:
The Association may open any number of accounts in any
bank in the name of Association and the Secretary and
Treasurer are only Authorized by the Association shall .-
operate the accounts.

C. Auditors:
A Chartered Accountant who shaff not be a member of the
Association shall audit the accounts of the Association every
year. The members shall appoint him at the Annual General =
Meeting every year.

D. Investments:
Whereas the President, Secretary and the Treasurer confirm.
mw«n.lz.sw/-mupmmmmm
m«mmmmt«mmam
association from 25 members(including the Pn-ident.
Secretary & Treasurer) of about Rs.500/- per member.

octc-t.:.c~-

X i ST
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association fund, For the purpose of carrying out the objects of
the association and for providing the facilities and undertaking
the activities as mentioned above, the members shall be entitled
to utilize the funds of association as well as its income in such
manner as they shall in_ their pioduce and judicious discretion
deem it carry on any business with the association fund and/or
enter into partnership on behalf of the association, as they may
deem fit.

Association Meeting:
A. Meeting of Association may be held at Such time and venue as

vI)

may be decided by the Board of Members to carry out of the
objectives and purpose of the association.
B. Annual General Meeting

An annual general meeting shall be held once a year for
purpose receiving reports of the offices and committees, and
any other business that may arise the report of the board of
members of the previous year and the audited accounts shall be
discussed to submit the confirmation also for carry out of the

objectives and purpose of the association. :

)
g

E r

‘:[..‘1-040.0 -mﬁ’ L’é
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VIII. Name of the Advisors of the Association

S.No. | Name and Address Description, Occupation | Designation
and Age ;
L.Uthaya Kumar S/o Advocate, Aged about 38 | Legal
1 Lingam, residing at No.2/6, | years Advisor
Uthandi, Chennai-600 119.
2 V.Viswanathan, Social Warker, Aged about | Association
S/o0 Venkatesan, residing at | 55 years icad
Matha Koil Street,
Mamallapuram,
Kancheepuram District
3 Krishnaraj S/o0 Dhinakaran | Social Worker, aged about | Association
Sundaram, Matha Koil | 48 years Advisor
Street, Mamallapuram,
Kancheepuram District
l

WITNESSES: ﬁ
Low SFegdls . R Lisgraod
% ho 78 homdhs: | 5=
mamallafrom
Komchutifors vom 2i5) (e

2. 8 %n‘% & 4,,,./‘.«5' ;
Saswider/ o (-
Mo 123, Vadawtha 77 :
porvmelssi Viljake

[Comehssspoy a8+
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of the association.

) MEMBERS OF ASSOCIATIC

That the Board Member shallhavethcfonowmgpowm
8) To manage

//
,___c?mm Waghlagg: Sorioos \/ =

b) meBmdmemb&iinihgmodéﬁonwmbeebctedbythemm

. . ':m'ju':h. 3 I-I e ’ "w : ‘|o". d {m‘
. li '. / z s : L

b)Toww‘Mb%mmdﬂuf,

7 &

¢} The President, Secretary, Treasurer and others executive members
shall be elected by the members consist of 25 nos.

d) The Board members holds thé chair for not more than Three years. -

-

o) To invest the funds of the association, in bank or in the
purchase of company shares or securities or other

<

d) To sell, alter, vary, transform or otherwise dispose or
alienate the association propertics or any investment
representing the same for consideration and to reinvest/’

¢) To pledge or mortgage the association properties for
raising loans;

~

f) Toopmﬂwbmknmmbinﬂ:onameundonbehnld
the association and to operate the same;




— 13-

g To enter into a partnership ol behalf of the association
with any other party or parties;

h) To pay all charges, impositions and other outgoings
payable in respect of the association properties and also
to pay all cost of the incidental to the administration
and management of the association properties; S

) To fle case, complaint and suit on behalf of the
association and to refer to arbitration all actions
proceedings and disputes touching the association

ies and to compromise and compound the suits
M’""" s

Jj) To accept any gift, donation or contribution in cash or
in any kind from anyone for the objects of the
association; o &

_ Accountants as and when required;

1 To nominate their representatives for any of the
Adoresaid prspones for i dbjectire of the associetion.

m)In case of any difference between the associations, or
such situation decision of the association including the
association will be considered and the majority decision
will prevail.

n) The board members along with association will be at
fiberty to nominate or appoint attorneys or agents and
to delegate all or any of the duties and powers vested in_
him to such attorney or agent, and to remove such
attorney or agent and reappoint other or others in his
place, Board members and Association shall be
or commission by his constituted attorney or agent or

A

(ks

/

. o
0 ubaddinisn S (}/
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association unless occasioned by his wilfull neglect or
default.

-9-

0) Any members of the association may retire on giving one
month’s notice in writing to the association(s).

B p) To promote the objectives of the Association the board
members and Association are entitled to constitute
governing councils and advisory committees.

qj The board members afong with Association shall be
entitled to remove and replace any number of such
advisory committees and governing councils from time to
time.

1} Every property of the Association, movable or immovable
shall be kept in the name of the association.

s) If at any time the number of the associationmember is
less than 25, the board members shall appnini:(meor[
more association to fill the vacate member post.

t) Upon the appointment of a new association the
= association properties shall vest in the new association
- jointly with the continuing or surviving association, with
the duties and power of the association set out

, = hereinabove in this deed.
E - u) The Association shall have the power to remove the board
member suffering from physical or mental disability or if

= he is accused of misfeasance of association funds or
3’" property or misconduct, after satisfying himselfi on
g enquiry and such action of the Association shall be final.
=an
P’ﬁ; v) The Association shall elect any one among themselves as
:—jf' board members on Majority if the post of board member is ,
2 vacant.

Erie

2

b = ~oosY
e UG UGG S50 SONTOS /
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-
e

~ as board members on Majority if the post of board
member is vacant. :

w) The proceedings of the Board of Association shall not in
wqhhﬂﬁlﬂ“hwpﬂcpﬂ
mm th;ﬂn&mvhnnnanqh

:mwummmwmm”z
umw mucammmmd‘win
ﬂnnnﬁnp. Any vacancy in the Board of Association -
or illegality in the appointment of Association or their -
proceedings shall not invalidate any pdnt lnt or /
decision of the Board. S .' D

2 um‘u@umy‘mam&'
beneficiaries in the shares as fixed Ly the association. . «

: y) The Board of Association will consider all advises from
o the advisors. : ¥

7z  The Board of Association shall amended the Bye-law,

objectives and Administration of the Association by

: getting consent from the Maximum number of the
! Association at any time ar place if necessary andl same
should be recorded in the minutes of the meeting. .~

oh MM&M&MMI““W:
-~ immovable other than the association fund donated by the members, as
- described in the schedule below:
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n-;lz.soof-mm@wmwmm

ummmmuvsmmmu
THIS THE DAY OF 2~¢ MAY 2018 BEFORE THE WITNESSES:

| s

(V.EITTO)

,_1;1, g uessdsssn SoloreY
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- FORM NO.VI
(See Rule 16 of the Tamil Nadu Societics Registration Rules 1978)

Register of Members to be maintained under sub- section (1) of
Section 14 of the Tamil Nadu Societies Registration Act, 1975.

(Tamil Nadu Act 27 of 1975)
REGISTER OF MEMBERS
1.Name and address of the
e ROTECTION AND
PRESERVATION ASSOCIATION
‘Mamallapuram Special
Grade Commercial Building,
-
: -3 -
Thirukazhilundram Urian,
Z. Date of Registration: 02.05.2018
3. The Registration Number and
Year of registration
8.No. | Name Occupation | Dats of [ Address
b Mr.N.Janarthana | Business 30.042018 | No,69-1, Bast Reya Street,
n Mamallapuram
2 Mr.V.Kittn Social Worker | 30.04.2018 | No.80, Dr.Ambedkar
Street, Mamallapuram-
= 603104
3 Mr.E.Umapathy | Business 30.04.2018 | No.10, Vedachalam Nagar,
3n Cross Street,
M -603 104
s T.Selvamani Employee in | 30.04.2018 | Dr. :
Pyt Ca. Mamallapuram-603104
'S5 |Ramalingam . | Upemployed |30.04.2018 | Matha  Koil  Street,
Mamallapuram,
= __..W;_
6 Jaganathan Farmer 30.04.2018 | T.K.M Salai
Mamallapuram,
District
7 M.R.Srinivasan | Employee in | 30.04.2018 %’W
Pyt Co. Wlﬂ,
Kancheepuram District
8 V.Haridass NGO [T.K.M Salai
Mamallapuram,
Kancheepuram District

r"»
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j§__]_ﬁ.§§'6€"” 3

- \B-

[ Employee in }3&6@3018 T AmbedKar Street

PVt Co, | Mamallapuram,
Kancheepuram District
10 A H.Abdul Business 30.04.2018 ! T.K.M Salai
Hameed Mamallapuram,
Kancheepuram District
11 D Venkatesan Fisherman | 30.04.2018 | Ambedkar Street
Mamallapuram,
Kancheepuram District
12 |SPrakash Employee in [30,04.2018 | T.K:M Satai
Pyt Co. Mamallapuram,
Kancheepuram District
13 [N.Palani Employee in | 30.04.2018 | Ambedkar Street
Pvt Co. Mamallapuram,
14 |Sloganathan | Farmer 30.04.2018 |Matha  Koil  Street,
: - Mamallapuram.
Kancheepuram District
15 | S.Balaji Employee in | 30.04.2018 | Ambedkar Street
Pyt Co. Mamallapuram,
 Kancheepuram District
16 V.Murugesan Social Worker | 30.04.2018 | Dr.Ambedkar Street,
-603104
17 |EBaw Social Worker | 30.04.2018 | T.K.M Salai
Mamallapuram,
>
Kancheepuram District
18 | G.Nagappan Employee in | 30. Dr.Ambedkar Street,
Pyt Co. Mamallapuram-603104




-

Survey No: 3199

Letter Head : 3 Square Foundation

Site : Mamalapuram

Clean Copy

Quotation for Pogai Kuttai modify work at Mamalapuram Site (Survey No
81,12) Starting Point ECR Adyar Anandha Bhavan End Point Motel Mamala
Compound Wall.

Total Running Meter 825m.

1. | RR Masonry Work

West Side = 1X1 =825m X 0.300m X 5m = 1237 X 4885 8045187

East Side = 1X2 = 825m X 0.300m X 5m = 2475 X 4885 12090357
2. | Paving Block (Walk Way Area)

West Side = 1X1 =825m X 5m = 4125x 1135 4681875

East Side = 1X1 =825m X1.6m = 1320 X 1135 1498200
3. | Providing Gravel Filling

West Side= 1X1=825m X 5m X 0.15m = 619 X 560 346640

East Side= 1X2=825m X 5m X 0.15m = 1237 X 560 693000
4. | Paving Block Side Kerb Wall Area

West Side=1X2 =825m= 1650 X 95 15670

East Side =1X2 =825m= 1650 X 95 15670
5. | Paving Block (Walk Way Area)

Providing and Laying Cement Concrete at 1:4:8 using

40 mm blue metal

West Side=1X1 = 825m x 5m x 0.10m = 412 x 2350 693875

East Side =1X1 =825m X 1.6m X 0.10m = 132 x 2350 310200
6. | Motor Room

1X2=8'0"x8'0" = 64SgFt X 2 = 128X1600 204800
7. | Tree (Maintainance Charges Including )

300 Nos. X 450 135000
8. | Total Value of Work 26945152

No 148/ 2A Indira Nagar, Vasuvasa Muthiram, Pudhupattinam, Kalpakkam -

603102.

L Umesh Kumar, Cell +91 - 9003511623

Mail Us : threesquare2017@gmail.com, lumeshk1981@gmail.com
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Clean Copy

Our Terms and Conditions

1. VAT and Service Tax Will be borne by you

2. Advance of 30 % from the total value of work along with work order
3. Electricity (3 Phase) and Water Free Supply at Site

4. Stage wise Payment

Payment Details

1. Advance Payment = 30%

2. Stage Payment =20%

3. Third Stage Payment = 20%

4. Fourth Stage Payment = 30%
Thanking you

Three Square Foundation
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THREE SQUARE FOUNDATION
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Siie & Mamalapuram

Starting Point ECR Adavar Asoandabeyon Fod Point Motal Mamala Compoand Wall,

Quotation fer Pogail huttal Modily Waork at Mamalapuram Site  (Survey Noc81,12)

Total Running Meter 825m,

RR MASONRY WORK

West Skie = [A] = 825m X 0300mX3m = 237 X\ 4585
F ot Siile IND R2S N 0 St X Sy 2475 N A8sS

PAVING BLOCK (WALK WAY AREN)
West Side = 1X1 -+ 824m X Sm S X128

East Side = 1X1 ~82Sm X 1 6 1320 X 1138~

PROVIDING GRAVEL FILLING

Woest Side LX) RS X Sim X 01 5 Hiv X Seiy
FastSide « IN2 < 828m X Sm X 01 ) Sem . 1237 XSa0
PFAVING BLOCK SIDE KERB WALL AREA

West Skle = 1X2 ~ §25m 1650 X 9%
Fast Sude = IX2 = 828 1650 X<

PAVING BLOCK (MALK WAY AREN)

Providing and Laving coment conerete at 188 uving 40mm blus mated

West Side = INT = 825 X Sm X0 M 412X 2350
East Side = I1X] - 825 X1 6m X0 10 - 132X 23%

NGO 146/24 Indea Naga  Vasuvasamutheam, Pudupatinam Kalpskkam-603102

L UMESHKUMAR CELL. +91-9003511623

-

Mail us' threasquaneld) 1 7@gmall com. fumesh 1981 Blgmat com

2 SQUARE

FOUNDATION

Date |

oSN
12000178

AN INTE
1408200

156750

156750

HIIRTE
10200
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6. Mutor Root
IN2 = KX R = 64 Sqf X2 <128\ 1600 - 204800

T TREE eMsintenanee € harges Including)
3k Noy's X450 > R

Total Valve of Work = 16948182

OLR TERMS AND CONDETIONS

Lo VAT and serviee tax will be borne by you
2. Advance of 307, from the total vilue of the work along with werk srder
L Electriciey | Mhase) & water free supply ot site
4. Ntage wise pay moest,
Pas ment Detpils
L Advance pas ment ~ 30
3. Stage payment “ M
3N Stage payment “ 20

4. Work flaished & Final Paviment =M,

Thaskiag Y ou

(1 hree Square Foundation)
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Translated Clean Copy

PROCEEDINGS OF DISTRICT COLLECTOR / DIRECTOR
District Rural Development Agency, Kancheepuram,

Before : Thiru.P.Ponnaiya, E.AA.P.

Na.Ka.No.3146/2018/A11

ORDER :

18.06.2019

Sub : Corporate Social Responsibility (CSR) District Rurall
Development Agency, Kancheepuram — Thirukazhu-
Kundram Taluk - Maamallapuram - Resolution to grant
permission to Mallai Water source Protection and Rescue
Society to carry out dredging and rehabilitation works of
Solaipoikai Lake.

Ref: 1. Maamallapuram Mallai Water source Protection and

Rescue Society’s lefter dated 31.05.2019.

2. Kancheepuram District Collector’s advise dated

18.06.2019.

kokkkk

In the letter of Mallai Water Source Protection and Rescue Society

which can be seen in Reference 1, it is mentioned that Solai Poikai Lake
Survey No. 124, 2.54.0 hectare and Vannan Kuttai Survey No. 81, 2.10.5
hectare, total length of 825 meters, constructed in Mamallapuram area of
Thirukkalukkunram Taluk, is Rs 2,69,45,152/ - In assessment It is requested as
follows to grant permission to carry out dredging reconstruction works on
100% conftribution.

Description of work for which clearance certificate is issued

SI.No. Implementation Work Details Valuation
system Amount (Rs.)
1. Mallai Water Source | Solai Poikai Lake Survey
Protection and No. 124, 2.54.0 hectare
Rescue Society, and Vannan Kuttai 2,69,45,152

Maamallapuram.

Survey No. 81, 2.10.5
hectare, total length of
825 meters, constructed
in Mamallapuram area of
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Thirukkalukkunram Taluk,
Carrying out works of
cleaning and
Reconstruction of Lakes

According to the technical advice of Mallai Watersheds Protection
and Rescue Association, Executive Engineer (Public Works), Water Resources
Department, Araniyar Watershed Zone, Chepakkam, Chennai, Solai Poikai
Lake Survey No. 124, 2.54.0 hector and Vannan Kuttai Survey No. 81 2.10.5
hector total length 100% contribution for the restoration of ponds for a
distance of 825 meters at a cost of Rs.2,69,45,152 in the assessment,
permission is given and ordered to the Malla Watersheds Protection and
Rescue Society to carry out the cleaning rehabilitation works with 100%
contribution on the following conditions.

Conditions:

1. As per year 2019 -2020 Work should be carried out in accordance with
the guidelines under the Corporate Social Responsibility Scheme.

2. Corporate social responsibility management should not carry out any
work other than the work that has been given permission.

3. For the works for which administrative permission has been given, the
works should be started after obtaining the technical permission from
the Executive Engineer, (Public Works) Water Resources Department,
Araniyar Watershed Zone, Chepakkam, Chennai.

4. The Assistant Executive Engineer concerned should provide technical
advice from time to time and ensure that the work is carried out as per
Technical Specification.

5. During pond reconstruction work, the loose soil should be placed on
top of the bank to strengthen it.

6. It is not allowed to carry or use the excess soil resulting from pond
restoration work for any other work or place other than lake restoration

work.

7. The repairs of ponds must be completed within a period of 2 months.
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8. All the necessary materials must be collected at the work site before
the earthworks are completed and the screed strengthening work can
be started.

9. If the work is not started and completed within the stipulated time, if
the work is not carried out properly as per the technical advice, the
permission will be canceled without any prior notice.

10. Before the work starts, during the work and after the completion of
the work, 3 stages should be photographed for each stage.
Photographs for the works must be submitted by the District Rural
Development Agency.

11. Only maintenance works of ponds should be carried out. No claim
should be made over the pond after completion of the works.

(Sg) P.Ponnaiya

District Collector/Chairman,

District Rural Development Agency,
Kancheepuram District.

//As per order//

Signed 18/6/2019

Joint Director / Project Director
District Rural Development Agency,
Kancheepuram District.

Mallai Water source Protection and Rescue Society,
No.8, Municipal Business Complex, Kovalaom Road,
Maamallapuram, Kanchipuram - 603 104.

Copy to

Executive Engineer (Public Works Department)
Water Resorce, Aaraniyaar Watershed Zone,
Chepauk, Chennai - 05.
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National Highways Authority of India

(M!nlsl.ry t‘fl Rond Trnnnp_on and Highwnys, Govarnmant of India)
3 Project Implemantation Unit - Chengalpatiu

to e Y fen v, e, w0
e e L olnchery - TRmbaram Maln ftoad, Sathoaapuram,
’ nAnal, Chanpaipatiu Diatrlal, Tamll Nadu - 600 073.

UATT/Phone 1 01-44-2278 0169 €-NW/G-mall 1 pluchengnipatiu @nhal.org

NHAI/11013/4/2022/PIU.CPT/ 70 18t April 2023

To /\
Shri.V. Kittu,

No.80, Annal Ambedkar Street,
Mamallapuram - 603 104.

Sub: NHAI.-- PIU, -Chengalpattu- - .Public Grievance riofz=ShriNz Kittu, =0

‘Mamallapuram - Reply furnished - Reg.

Ref: Shri.V. Kittu, Mamallapuram, Public Grievance dated 15.07.2022 received
through Divisional Engineer (H), ceM, Chengalpatty, letter No.
187/2023/EVaA-1, dated 08.02.2023.

Sir,

With reference to your petition cited above, requesting to construct the

r areas instead of closing the water areas by soil while

o inform that NHAI constructing highways across water
permissions from Water Resources Department,

ground bridges in the wate
constructing the roads, it is t
bodies after obtaining necessary

Government of Tamil Nadu as per the extent policies of the Government.

Yours faithfully,

% l%/o'f/?,}
(M.S. Chaithanya)
Project Director

Copy to:
- Divisional Engineer (H), C&M, Chengalpattu.

Tz T@iaw : 91-5 yd 6, T-10 garow, a€ Kl - 110075, T ¢ 91 e
_ Vi ' . . X4 £ 81-11-2507 4100/ 2507 E g W |
ate Ofwow@dstrGocior-10, Dwarka, Now Dalhi-110075. Phono : 91-11-2507 4100/2535050200 Web "thup: o
- ebsite : htip/iwvws
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Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 15.07.2023
To

The Project Manager,

National Highway Department,

No.41/8A, 2/285, Velacherry Tambaram Main Road,
Santhomepuram, Medavakkam,

Chenglepet District, Pin — 600 073.

Sir,

Sub : Road widening projectin the Southern Part of
Solaipoigai Pond under Mamallapura municipality
the construction of a sand-filled (covered)-Petition
Regarding.

kokkkk

| would like to draw your attention to the fact that in the past
2018 and 2019, around 50 lakhs of rupees have been spent on the
Soilapoikai Pond under the Mamallapuram Municipal Corporation for
public use by the public and social activists in cooperation with the
Viduthalai Siruthaigal Party and Mallai Water Level Protection
Movement and during the planning of the World Chess Games in
Mamallapuram. 96 lakhs to repair the pond and encroachment of the
pond and clear the garbage has been renovated and is now being
used by people. In this case, in the name of the East Coast Road
Expansion Project, sand is being filled in the Southern part of the
above-mentioned pond. Apart from this, the construction of ponds,
puddles and ponds in many places like Vaalkuttai and Pilliyar temple
ponds in Pooncheri area, Nathamedu Lake in Vengambakkam
Panchayat from Chennai to Kanyakumari means that the
Government is emptying the water bodies.
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So Sir, | request you to pay attention to the information | have
pointed out above and make a document for erecting pillars,
constructing bridges and laying roads to protect the water bodies.

Your Truly

Therefore, sir, | respectfully request you to pay attention to this
matter and save the ponds and ponds used by the people as well as
the lakes that store water for agriculture by putting up pillars and
erecting bridges, protecting the water bodies and laying roads so that
the flow of water from the west to the east is not obstructed during the
rainy season.

Yours
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Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 07.08.2024
To

Honorary Thiru. Selvam,
Kancheepuram Parliament Member,
Siluvedal Village, Kancheepuram,
Kancheepuram District.

Respected sir,

Sub : Petition regarding protection of water bodies covered
by mud pits during East Coast Road widening works.

*kkokkk

Greetings,

Sir, The Chozhi Poikai pond in Mamallapuram Municipality was
cleaned and brought to public use by the Mamallapuram Water Level
Protection Society in 2018 at a cost of more than 50 lakhs. Currently,
the road is being built over the Chozhi Poikai pond by covering the
Chozhi Poikai pond with the east coast road widening works by the
highway department.

It is regrettable that despite the Supreme Court orders of various
High Courts that if there are ponds, puddles, canals and lakes during
the road widening works, roads can be built over the bridge and the
water levels should be protected, the highway department continues
to ignore the court orders. Similarly, there is fear that many water
bodies will be closed from Chennai to Kanyakumari. If this is the
situation for the Choli Poigai pond, which has been reconstructed at a
cost of 50 lakhs, it is not known what will happen to the water bodies
that are not listening. Road widening works are necessary to prevent
accidents due to increasing vehicular fraffic. At the same time water
is very necessary for our future generations. What happens if the
water tanks that collect that water are closed? When the
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Mamallapuram Konkaiyamman temple pond is full, not only the
Chozhi Poikai pond, the water will go to the Buckingham canal
through a small channel. North Mamallapuram is inundated during
rainy season due to closure of that small Canal during road
construction. Similarly, we can go on saying that Val Kuttai in
Pooncheri area, Pilliyar Kovil Kalam, Nathamedu Lake in
Venkampakkam Panchayat. The NHAI has replied that if the highway
department and the government are informed about this through a
petition on 15/07/2024, the water bodies are closed after obtaining
permission from the government. Makes the public suffer. Therefore,
for the sake of future generations and livestock, if there are any water
bodies during the Sally expansion work, | request them fo suggest to
the highways department to build small bridges over them and
construct roads, and during the road expansion work, all the water
bodies covered by mud till now should be brought back for public
use.

Your
Sd/- V.Kittu
(V KITTU)
Encl: Copy of Letter of NHAI
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Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 07.08.2024

To

Honorary Collector,

Highway Department, Guindy,
Chennai - 600 025.

Respected sir,

Subject : Protecting water bodies that are being covered
with soil during the East Coast Road expansion
WOrks.
Greetings,

The Sozhi Poigai Pond, located in the Mamallapuram
Municipality, was cleaned and restored for public use in 2018 at a cost
of over %50 lakhs by the Mamallapuram Water bodies Protection
Association. Currently, during the East Coast Road expansion works
undertaken by the Highways Department, the Sozhi Poigai Pond is
being filled with soil, and a road is being constructed over it. Despite
various orders from the Supreme Court and several state High Courts
emphasizing the need to preserve water bodies by constructing small
bridges or elevated roads over lakes, ponds, canals, and reservoirs,
the Highways Department contfinues to disregard these directives,
which is deeply concerning.

This raises fears about how many water bodies from Chennai to
Kanyakumari might face a similar fate. If this is the condition of a water
body like the Sozhi Poigai Pond, which was restored at a cost of 50
lakhs, one can only imagine the fate of other neglected water bodies.
While road expansion is crucial to address increasing traffic and
prevent accidents, it is equally important to conserve water for future
generations. Preserving water bodies and ensuring sustainable
development should go hand in hand. If water bodies are filled in,
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what will happen?¢ It's not just the Sozhi Poigai Pond; in North
Mamallapuram, when the Gengayamman Temple Pond overflows,
water flows into the Buckingham Canal through a small channel.
However, during road construction, this small channel has also been
closed, putting North Mamallapuram at risk of flooding during the
rainy season. Similarly, in the Poonjeri area, water bodies like Valkuttai,
Pillaiyar Temple Pond, and Nathamedu Lake in Vengampakkam
Panchayat are also affected, and the list goes on. On 15/07/2024, this
issue was brought to the attention of the Highways Department and
the government through a petition. However, the NHAI responded by
stating that all water bodies being closed were done with government
approval, which deeply frustrates the public. Therefore, for the sake of
future generations and livestock, | urge the Highways Department to
construct small bridges over any water bodies encountered during
road expansion instead of closing them. Additionally, | request that all
water bodies already filed in during the expansion process be
restored and made available for public use.

Your
Sd/- V.Kittu
(V KITTU)
Encl: Copy of Letter of NHAI
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Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 07.08.2024

To

Hon'ble Thiru.A.V.Velu,

Minister of Highway Department,
Secretariat,

Chennai.

Respected sir,

Subject : Protecting water bodies that are being covered
with soil during the East Coast Road expansion
WOrks.
Greetings,

The Sozhi Poigai Pond, located in the Mamallapuram
Municipality, was desilted and restored for public use in 2018 at a cost
of over %50 lakh by the Mamallaopuram Waterbodies Protection
Association. Currently, during the East Coast Road (ECR) expansion
works undertaken by the Highways Department, the Sozhi Poigai Pond
is being filled with soil, and a road is being constructed over it. Despite
multiple orders from the Supreme Court and various State High Courts
mandating the preservation of water bodies and recommending the
construction of small bridges or elevated roads over lakes, ponds,
canals, and reservoirs during road expansion, the Highways
Department has continuously ignored these directives, which is deeply
concerning.

This raises fears about the number of water bodies being closed
along the stretch from Chennai to Kanyakumari. If this is the state of
the Sozhi Poigai Pond, which was restored at a cost of 250 lakh, one
can only imagine the fate of other neglected water bodies.
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While road expansion is essential to address increasing traffic
congestion and prevent accidents, water conservation is equally
critical for future generations. If water bodies that store this vital
resource are filled, what will the future hold?2 It's not just the Sozhi
Poigai Pond. For instance, in North Mamallapuram, when the
Gengayamman Temple Pond overflows, water flows into the
Buckingham Canal through a small channel. However, this channel
was closed during road construction, leaving North Mamallapuram
prone to flooding during the rainy season. Similarly, in the Poonjeri
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and
Nathamedu Lake in Vengampakkam Panchayat are also affected,
and the list goes on. This issue was brought to the attention of the
Highways Department and the government through a petition on
15/07/2024. However, the NHAI's response that these water bodies are
being closed with government approval has caused significant distress
among the public. Therefore, | urge the Highways Department to
construct small bridges over any water bodies encountered during
road expansion instead of closing them, for the sake of future
generations and livestock. Additionally, | request that all water bodies
already filled during the expansion process be restored and made
available for public use.

Your
Sd/- V Kittu
(V.KITTU)
Encl : Copy of Letter of NHAI
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Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 07.08.2024

To
Honorary Collector,
Chenglepet District.

Respected sir,

Subject : Protecting water bodies that are being covered
with soil during the East Coast Road expansion
WOrks.
Greetings,

The Sozhi Poigai Pond, located in the Mamallapuram
Municipality, was cleaned and restored for public use in 2018 at a cost
of over %50 lakh by the Mamallapuram Water bodies Protection
Association. Currently, during the East Coast Road (ECR) expansion
works undertaken by the Highways Department, the Sozhi Poigai Pond
is being filled with soil, and a road is being constructed over it. Despite
multiple orders from the Supreme Court and various State High Courts
mandating the preservation of water bodies and recommending the
construction of small bridges or elevated roads over lakes, ponds,
canals, and reservoirs during road expansion, the Highways
Department has continuously ignored these directives, which is deeply
concerning.

This raises fears about the number of water bodies being closed
along the stretch from Chennai to Kanyakumari. If this is the state of
the Sozhi Poigai Pond, which was restored at a cost of 250 lakh, one
can only imagine the fate of other neglected water bodies.

While road expansion is essential to address increasing traffic
congestion and prevent accidents, water conservation is equally
critical for future generations. If water bodies that store this vital



-

resource are filled, what will the future hold? It's not just the Sozhi
Poigai Pond. For instance, in North Mamallapuram, when the
Gengayamman Temple Pond overflows, water flows into the
Buckingham Canal through a small channel. However, this channel
was closed during road construction, leaving North Mamallapuram
prone to flooding during the rainy season. Similarly, in the Poonjeri
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and
Nathamedu Lake in Vengampakkam Panchayat are also affected,
and the list goes on. This issue was brought to the attention of the
Highways Department and the government through a petition on
15/07/2024. However, the NHAI's response that these water bodies are
being closed with government approval has caused significant distress
among the public. Therefore, | urge the Highways Department to
construct small bridges over any water bodies encountered during
road expansion instead of closing them, for the sake of future
generations and livestock. Additionally, | request that all water bodies
already filled during the expansion process be restored and made
available for public use.

Your
Sd/- VKittu
(V.KITTU)
Encl: Copy of Letter of NHAI



- el - A
ps % W
{ - )-%q- - RP e

i tok.o

‘ 4
‘\:J;'.""V"v\.'v N ALE RRNEF T Ty T T

SNiNDG ok GOLAD
FMmISBEOLIL B, &MghalLiTLD,

IONEuEL sestr LDETL G0 QFUIGOTETT
Swatud 9444175535, 9840357875
ateqr 8O, Siewenied SbBUGET 55

IDMEdEIPLD - 803104

Gummy:

2 WSOl g Fj JjeujeeT,
Qemssul (R maul L LD, |

wHosin@fhu sw,
Qurwer: HpsE LNy gnme. allflamés usuflesfsr GUTS Loewor

Gamy ep iU’ @ aupd  Bifmasmer UTGSTESN SIS
LY. , :

RIS

QRS ELD. 3 i S
wmogeLro  Guemym_Sufler - o eter  Gemfl Gumiens  @erd
LOMLOSVEOLYTLD ﬁ& Beney UTEISTICLTT shisSSsT epeld SLES 2018—i Qw’ur@
aum 50 @lss5HnG  Gus G&ey Qcﬂhgj any eumpiul(®  Gumg)&ssT
uweTum eh@  Osmear®  aiulLg. sH6uTs OEGEEETMN  GEwm  epeld
HéE sLnHsmr emme  aflflurds  umflsdr oL Gupin waumis GCemf
Qumilens @GorGHms Lo O&mily  elplp  9|S60T G sTemR WSS (H
aumSng. oo  eflflarss usuuﬂasaﬂé&rﬂ Curgl @smd, @GLeL, ésrfsbmmﬂ, ‘
sTfleeT  @)(HHEST60 é]guurrsuﬁi oSG UTSENG Gled FTanssT ominga)
Glsmeremeomn  eTemmyd, iy _.@smsueﬁéir LITSIHTEHS U Geustor(Hd  eT6OTILD
2 sofdustp UGy LBl e witHusheeer  aymeTas G
Q;;@@&rrsﬁ)su giopuller;  FHwety  YymamoL  wHEsMR QSIS
YL AwIGEgng o mSsLfEsHng). 3 S

@065 Gumer Qasirmer giauke sl o ‘mosmear B Hemmes

el LIUGENCHT arm  YFFWD  THLRS S 50 (@l &0 Qasailey
LGOS L Gomfl  GQumilens GM5HN6s  @FHmeenio TeTMTH
CaL_Lmmm) @@é&@m ﬁﬁ[ﬁlmma?sfﬂs&r—, Bemevsmis eTemTeuTeuT(HGLoT  6TeRTR)
Oefueilimp. GumSamD  auTasT @Epsb,' Qﬂugg].essmsrr SHSHHND  STERm6D
oflourés  Lmflger  ojaudluonar RIS, 968 suwd  Fus HOSS
sonymplmGse semmii Bsab saduurrg. sbsarmfmr Goiss

o

i e o R . P - T




R P
oL

N3 - -

smsuaa@m 1) @mma&mm qgng.mrrso 6TGITEUTELT(SLD. G&mﬁ Qumiens (s
Lo Bosbsormiosd ULGE  LOMDESLTLD G]armma:wmwm Camefldr  (@smid

Brofefiimsd Ay  smeeum aflurs USSRDTD STHMMIEE Swmenf]

.Qm@m ST YEmSEn Lsnffler Curgl JFENI STEAITLL (y)l_uuu_gmsu

UL &G LomLososuLyClo Loemig srensafe @ Hamauls Q_STI'GTTQJ qug, Gumsy

: ,5@(3&#\ U@@uﬁlm are@LemL, arsmemumy  Garailed G, GeuksbUTESLD

muym_élu.‘ﬂsn gqumeﬂm B5&0u@ 6fl erew Swfl GamemrGL GuirgeurLd, @mg)
QE@@’"‘“’GD SIMNESID, JTESHGL asl_g,g 15/07/2024 syjsrmi Loggiesleor pLpGVLD
G\g,tﬂluuu@gé\mnm ST g ngn(ﬁm BF Beonsst epLiuGSDSI 6T6ITO)
NHAI udlevefl SgisTeT g G]urrg]wasa)smsrr (Bsugsmm gL Qaidngl. el
QI Sevaupemuilen (h& ST, STOLOLSEHSHSTSHEID  EFTEN6 alfleunss
usfuflsir  Gurg) eCamun Eifmasst @HHSTR DS LT iSHEGLo6
Ay Hm LoD DG STEnET SIS S Qsmeirar OEOE TR SIMMES
uAbgIrEELTmID,  sTme aflflarés uesllser Curg) @aieueor wer Gsmiiy
i’ L gmars gl Eiflemesememud LieGTGID Lodseir LWL oM@ ©&mesor(h

ouy auflassns Qain GousmGLn sremTtd  CaL B& OIS meTHGmeIT.

| < » @lugse |
@ S-6)
@emewriiy:

1. NHAI-uSlsor &ng,ih 60

o MR STD

- | “ . RT11814036IN 1VR:6284118
"\~ RL HAMALLAPURAM S0 <503104 .
_ Counter No:1,04/09/2024,12:03 "™
- To:DISTRICT COLL, CHENGALPATTU :
" PIN:603001, Chengalpattu W0
* From:SIRUTHAL V ,80 ANNAL ABEDKA
Wt:280es Ack Fee:3.00,REG=17.0.
Ant:35.40,Tax:5.90, at.Paid:35.0(Cash) -
<Track on www. indxapast gov.in?

" i

~



— Kt -

Translated Clean Copy

VIDUTHALAI SIRUTHAI KATCHI,
Siruthai V Kittu,
Chenglepet, Kancheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 07.08.2024

To

Honorary Thiru.S.S.Balaji,
Member of Legislative Assembly,
Thiruporur Assembly.

Respected sir,

Subject : Protecting water bodies that are being covered
with soil during the East Coast Road expansion
WOrks.
Greetings,

The Sozhi Poigai Pond, located in the Mamallapuram
Municipality, was cleaned and restored for public use in 2018 at a cost
of over %50 lakh by the Mamallapuram Water bodies Protection
Association. Currently, during the East Coast Road (ECR) expansion
works undertaken by the Highways Department, the Sozhi Poigai Pond
is being filled with soil, and a road is being constructed over it. Despite
multiple orders from the Supreme Court and various State High Courts
mandating the preservation of water bodies and recommending the
construction of small bridges or elevated roads over lakes, ponds,
canals, and reservoirs during road expansion, the Highways
Department has continuously ignored these directives, which is deeply
concerning.

This raises fears about the number of water bodies being closed
along the stretch from Chennai to Kanyakumairri. If this is the state of
the Sozhi Poigai Pond, which was restored at a cost of 250 lakh, one
can only imagine the fate of other neglected water bodies.

While road expansion is essential to address increasing fraffic
congestion and prevent accidents, water conservation is equally
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critical for future generations. If water bodies that store this vital
resource are filled, what will the future hold? It's not just the Sozhi
Poigai Pond. For instance, in North Mamallapuram, when the
Gengayamman Temple Pond overflows, water flows into the
Buckingham Canal through a small channel. However, this channel
was closed during road construction, leaving North Mamallapuram
prone to flooding during the rainy season. Similarly, in the Poonjeri
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and
Nathamedu Lake in Vengampakkam Panchayat are also affected,
and the list goes on. This issue was brought to the attention of the
Highways Department and the government through a petition on
15/07/2024. However, the NHAI's response that these water bodies are
being closed with government approval has caused significant distress
among the public. Therefore, | urge the Highways Department to
construct small bridges over any water bodies encountered during
road expansion instead of closing them, for the sake of future
generations and livestock. Additionally, | request that all water bodies
already filled during the expansion process be restored and made
available for public use.

Your
Sd/- V Kittu
(V.KITTU)
Encl : Copy of Letter of NHAI
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To:

NATIONAL HIGHWAYS AUTHORITY OF INDIA.
(Ministry of road transport and

Highways government of India.

No. 41/8A, 2/285, Velacheri,

Tambaram Main Road,

Santhom puram,

Medavakkam. Chennai - 600073.

Sub : Soils during East Coast Road widening works Regarding the protection of

water bodies which are being closed Petition
sk sk koK K

Respected Sir,
The Chozhi Poikai pond in Mamallapuram Municipality was cleaned and

brought to public use by the Mamallapuram Water Level Protection Society in 2018 at
a cost of more than 50 lakhs. At present, the road is being constructed over the Chozhi
Poikai pond by covering it with soil as the East Coast Road expansion works are being
carried out by the Highways Department.

It is regrettzole that despite the Supreme Court's orders of various state high
courts that if there are poncs, puddles, canals and lakes during the road widening
works, roads can be built over the bridge by construction of small bridges and water
levels should be protected, :t is sad that the highways department continues to ignore
the court orders.

Similarly, there is a fear of how many water bodies will be closed from
Chennai to Kanyakumari. If this is the situation for the Chozhi Poikai pond, which
has been renovated at a cost of 50 lakhs, then it is not known what will happen to the

water bodies that remain unclaimed. Road widening works are necessary to prevent

accidents due to increasing vehicular traffic.

— N a
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At the same time, water is very necessary for our future generations. What
happens if we close the reservoirs that store that water? Apart from the Chozhi Poikai
pond, if the North Mamallapuram Kengaiyamman temple pond is full, the water will
go through a small channel to the Buckingham canal.

North Mamallapuram is inundated during the rainy season due to the closure
of the Achiru canal during road construction. Similarly, Valguttai in Pooncheri area,
Pilliyar Kovil Kalam and Nathamedu Lake in Venkampakkam Panchayat can be said.
NHAI has replied that if the highway department and the government are informed
about this through a petition on 15/07/202, the water bodies are being closed after

taking the permission of the government, causing pain to the public.

Therefore, for the sake of future generations and cattle, if there are any water
bodies during the road widening work, 1 request that the highway department should
issue an order to construct small bridges and roads over them, and to make a way to
bring back all the water bodies that have been covered with mud during the road

A

widening work.
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Translated Clean Copy
VIDUTHALAI SIRUTHAI KATCHI,

Siruthai V Kittu,
Chenglepet, Kaoncheepuram, District Secretary,
Mobile : 9444175535, 9840357875,
No. 80, Annal Ambedkar Street, Mamallapuram — 603104.

Date : 17.08.2024

To

The Chief Secretary,

Tamil Nadu Government — Secretariat,
Fort St. George,

Chennai — 600 009.

Respected sir,

Subject : Protecting water bodies that are being covered
with soil during the East Coast Road expansion
WOrks.
Greetings,

The Sozhi Poigai Pond, located in the Mamallapuram
Municipality, was cleaned and restored for public use in 2018 at a cost
of over %50 lakh by the Mamallapuram Water bodies Protection
Association. Currently, during the East Coast Road (ECR) expansion
works undertaken by the Highways Department, the Sozhi Poigai Pond
is being filled with soil, and a road is being constructed over it. Despite
multiple orders from the Supreme Court and various State High Courts
mandating the preservation of water bodies and recommending the
construction of small bridges or elevated roads over lakes, ponds,
canals, and reservoirs during road expansion, the Highways
Department has continuously ignored these directives, which is deeply
concerning.

This raises fears about the number of water bodies being closed
along the stretch from Chennai to Kanyakumari. If this is the state of
the Sozhi Poigai Pond, which was restored at a cost of 250 lakh, one
can only imagine the fate of other neglected water bodies.
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While road expansion is essential to address increasing traffic
congestion and prevent accidents, water conservation is equally
critical for future generations. If water bodies that store this vital
resource are filled, what will the future hold? It's not just the Sozhi
Poigai Pond. For instance, in North Mamallapuram, when the
Gengayamman Temple Pond overflows, water flows into the
Buckingham Canal through a small channel. However, this channel
was closed during road construction, leaving North Mamallapuram
prone to flooding during the rainy season. Similarly, in the Poonjeri
area, water bodies such as Valkuttai, Pillaiyar Temple Pond, and
Nathamedu Lake in Vengampakkam Panchayat are also affected,
and the list goes on. This issue was brought to the attention of the
Highways Department and the government through a petition on
15/07/2024. However, the NHAI's response that these water bodies are
being closed with government approval has caused significant distress
among the public. Therefore, | urge the Highways Department to
construct small bridges over any water bodies encountered during
road expansion instead of closing them, for the sake of future
generations and livestock. Additionally, | request that all water bodies
already filled during the expansion process be restored and made
available for public use.

Your
Sd/- V Kittu
(V.KITTU)
Encl : Copy of Letter of NHAI
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S Shei, V., Kittu,
No. BO, Annal Ambedkar Street,
Mamallapuram - 603 104,

16™ September 2024

Sub:  NHAI - PIU, Chengalpattu - Mudhalvarin Mugavarl Petition of Shri, V. Kittu,
Petition No. 9927236, dated. 07.08.2024 - Reply furnished - Reg.

Ref:  Shri, V. Xittu, Pelition No. 9927236, dated, 07.08.2024 recetsec through the
Divisional Engineer (M), Comtruction and Maintenaice, Chengalpatiu, t-mail
dated. 03.09.2024,

Sir,

Please refer Lo your Online Petition wde reference cited above regarding
construction of road in various Water Bodies on ECR,

2. In this connection, 1t 15 to Inform that '

NHAL while prepanng the DPR, has taken necessary measures to mimmize the

constructon inside Water Bodies and tned to avoid them in the alignment of the
project. L

g

|
However, due to certain unavoidable circumstances, it is necessitated to take up

the works in some of the Water Bodies Uike Solaipoigai, Nathamedu, Buckingham
Cana! etc.

3. In case of Solaipoigai, which is located adjacent 1o existing National Highways, a

new Flyover 15 proposed al the entrance of Mamallapuram. There are many accidents

observed at the existing road due to high-specd tratfic. Hence, cmsu;ycuoq_ol [ lyover
is very much essential Lo save valuable human lives. The approach of highway with right

side Service Road 15 fouling with the Solaipoigai Tank, which is unavoldable due to site
concition.

4, NHAI has taken up 350 mtrs bridge in Nathamedu Water Tank and 120 mtrs Major

Bridge on Buckingham Canal at 02 locations to ensure that the Water Bodies are not
affected.

SUBRAHMANYA ey g

CHA‘TH ANYA CW‘A MAMIDSIDI
MAMIDIPUDI Date. 202429 16170011

«04'W
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Lo National Highways Authority of India
5. The total pond area of 2900 Sgm (10,000 Cum) is being affected inside the
Solaipoigai Tank due to construction of Flyover. However, it {s also to inform that NHAI
extracted soil from the vicinity lakes like Pooncherry, Perumaleri, Kulipandalam, etc,,
and as on today, the total 45,000 Cum of soil has been extracted from the above-
mentioned tanks by adopting due procedure,

6. Hence, it may be observed that even though the minor area within Solaipoigal &
Valguttai got affected. the other major tanks in the area like Pooncherry, Perumaleri,

etc., have increased their capacity due Lo extraction of soil outside and 01 No of
additional culvert is also proposed near Mamallapuram to avoid stagnation of water
during monsoon,

7.~ R s 2ls0 to fnform that Government of fndin has taken up ‘Amrit Sargvart scheme
dunng celebration of 75 years of Independence. NHAl has taken up strengthening &
improving storage capacity on various tanks throughout the Tamil Nadu state.

Your concem regarding conditions of Water Bodies {5 well taken and NHAI has been
working to minimize effect on the Water Bodies which is unavoidable and necessary
measures will be take up wherever {t can be protected, please.

Yours faithfully,

Drg tally ined by
SUBSAHMANYA

SUBRAHMANYA
CHAITHANYA MAMIDIPUD)
CHATHANYA MANIDEUDY — o e oosa

<2537
(M. S. Chafthanya)
Project Director.
Copy to: .
- Divistonal Engineer, Highways, C&M, Chengalpattu. :
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INDIAN OVERSEAS BANK
* MAHABALIPURAM
TYPE: CD FOR PUBLIC DATE: 11-07-2019
A/C NO: ©05002000009090 INR PAGE: 1
M/S. MALLAT WATER BODIES PROTECTION AND PRESERVATION ASSOCIATION MAMALLAPUR
NO8,SPECIAL GRADE
COMMERCIAL BUILDING

KOVALAM SALAT
KANCHEEPURAM, TAMIL NADU-603104

STATEMENT OF ACCOUNT FOR THE PERIOD OF 02-97-2019 to 11-07-2019
DATE PARTICULARS CHQ.NO.  WITHDRAWALS  DEPOSITS BALANCE
02-07-2019 ' 0
©2-97-2018 BY OPG CASH 2,080.90 2,000.00Cr
93-87-2619 Cheque book Iss 118.00 1,882.06Cr
95-07-2019 J0OYS CHANDRA BA 30,000.00 31,882.60Cr
99-07-2019 TTDC 352276 25,000.00 6,882.080Cr
Page Total: 25,118.908 32,000.00 6,882.00Cr
arand Total: 25,118.00 32,008.09 6,882.06Cr
FFD Balance: e

Date Stamp Manager




MALLAI WATER BODIES PROTECTION AND PRESERVATION

ASSOCIATION ( Daily update ) 005002000009090
Date Debit |[Credit [Total Remark Type
05.07.2019 30000 EK Durairaj Cheque
08.07.2019 25000 Diesel Cheque
11.07.2019 50000 Sekar Cash
12.07.2019 15000 Diesel Cheque
13.07.2019 13500 Petty Cash Cash withdrawal
15.07.2019 15000 Diesel Cheque
15.07.2019 20500 MD sir Cash
15.07.2019 5000 MD sir Cheque
15.07.2019 30000 Ideal Beach Resort Cheque
16.07.2019 1000 Local Mamallpuram Cash
17.07.2019 15000 Diesel Cheque
17.07.2019 3000 Petty Cash Cash withdrawal
18.07.2019 100000 Umapathi sir Cash
18.07.2019 20000 JCP Advance Cheque
19.07.2019 37500 Md sir Cash Deposit
18.07.2019 10000 Guru hotel Cash Deposit
19.07.2019 15000 Diesel Cheque
19.07.2019 5000 Petty Cash Cash withdrawal
19.07.2019 14350 Petty Cash Cash withdrawal
20.07.2019 10000 Nirvana hotel Cheque
21.07.2019 30000 Advance Paid for motor Cheque
22.07.2019 15000 Diesel Cheque
22.07.2019 4500 Motor Nirmuliki Cheque
22.07.2018 5000 Petty Cash Cash withdrawal
23.07.2019 35000 Ideal Beach Resort CHEQUE
23.07.2019 100000 sea breeze hotel Cash Deposit

108 seethalakshmi -10000 /
23.07.2019 30000 SVS 20000 Cash Deposit
23.07.2019 30000 mg gupel making Cash Deposit
24.07.2019 10000 Misc Cash Deposit
24,07.2019 5700 Umesh Cheque withdrawal
24,07.2019 15000 Diesel Cheque withdrawal
26.07.2019 15000 Diesel Cheque withdrawal
26.07.2019 2000 Diesel Cheque withdrawal
27.07.2019 4000 Diesel Cheque withdrawal
27.07.2019 2000 Diesel Cheque withdrawal
28.07.2019 30000 Hittach 1 Rent Cheque withdrawal
28.07.2019 15000 Hittach 1 Diesel Cheque withdrawal
28.07.2019 8240 JCB Rent final settelment Cheque withdrawal
29.07.2019 25000 Advocate kumar Cash Deposit
29.07.2019 25000 Petty cash Cash withdrawal
29.07.2019 30000 JCB Hitachi 1 & 2 diesel Cheque withdrawal
31.07.2019 25000 Rajesh AK Cheque withdrawal
ECR AURQO Sangam

01.08.2019 5000 Mamallapuram Cash Deposit
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02.08.2019 5000 Mathanatamil co Cash Deposit
03.08.2019 50000 Rent Cheque withdrawal
03.08.2019 30000 Diesel Cheque withdrawal
03.08.2019 20000 supervision charges Cheque withdrawal
05.08.2019 16000 Petty Cash Cash withdrawal
05.08.2019 3000 Faster Mallapuram Cash Deposit
06.08.2019 30000 Diesel Cheque withdrawal
07.08.2019 50000 Transfer { MR. STANDAN) Deposit
08.08.2019 10000 Ramanan and Neelamegan |Cash Deposit
08.08.2019 30000 Hitachi Rent Kamalanathan |Cheque withdrawal
09.08.2019 20000 Diesel Cheque withdrawal
12.08.2019 30000 De Cheque withdrawal
13.08.2019 50000 Devanath & Kalaiselva Cash Deposit
13.08.2019 15000 TY BOUTIQUE Cheque deposit
14.08.2019 30000 Diesel Cheque withdrawal
14.08.2019 11409 Petty Cash
Great Lakes Institute

14.08.2019 200000 management Cheque deposit
16.08.2019 30000 Diesel Cheque withdrawal
17.08.2019 8320 Petty Cash Cash withdrawal
17.08.2019 5000 Balaji Cheque deposit
17.08.2019 5000 Kittu sir name pending Cash deposit
18.08.2019 30000 Diesel Cheque withdrawal
19.08.2019 5000 Subramani Cash deposit
19.08.2019 15000 Baskar {Creative Scuiptors) [Cheque deposit
19.08.2019 10000 Varan Health Care Cheque deposit
19.08.2019 2500 Dhamodharan Cash deposit
19.08.2019 2500 Kittu sir name pending Cash deposit
19.08.2019 10000 Deva Cash deposit
20.08.2019 20000
20.08.2019 25000
21.08.2019 5000
26.08.2019 10000
27.08.2019 30000

100000
TOTAL 683019| 11320001 448981 -1257210
I0B Bank Avalable
Balance Rs. 72301
Great Lakes
institute
management
deposit
14.08,2019 200000;clarence 2 Days
Varam health care
deposit on
19.08.2019 10000
TOTAL 282301
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MALLAI WATER BODIES PROTECTION AND PRESERVATION
ASSOCIATION ( Daily update )

Payment Credit list

Date Name Amount Remark
05.07.2019 EK Durairaj 30000 [Cheque
11.07.2019 Sekar 50000 | Cash
15.07.2019 MD sir 20500 | Cash
15.07.2019 MD sir 5000 |Cheque
15.07.2019 Ideal Beach Resort 30000 |Cheque
16.07.2019 Local Mamallpuram 1000|Cash
18.07.2019 Umapathi sir 100000 | Cash
19.07.2019 Md sir 37500/ Cash Deposit
19.07.2019 Guru hotel 10000 | Cash Deposit
20.07.2019 Nirvana hotel 10000 |Cheque
23.07.2019 Ideal Beach Resort 35000 | CHEQUE
23.07.2019 sea breeze hotel 100000 | Cash Deposit
23.07.2019 10B seethalakshmi -10000 / SVS 20000 30000 | Cash Deposit
23.07.2019 mg gupel making 30000 | Cash Deposit
24.07.2019 Misc 10000 | Cash Deposit
29.07.2019 Advocate kumar 25000| Cash Deposit
31.07.2019 Rajesh AK 25000 Cheque withdrawal
01.08.2019 ECR AURO Sangam Mamallapuram 5000| Cash Deposit
02.08.2019 Mathanatamil co 5000 | Cash Deposit
05.08.2019 Faster Mallapuram 3000 | Cash Deposit
07.08.2019 Transfer (MR. STANDAN) 50000 | Deposit
08.08.2019 Ramanan and Neelamegan 10000 | Cash Deposit
13.08.2019 Devanath & Kalaiselva 50000 | Cash Deposit
13.08.2019 TY BOUTIQUE 15000 |Cheque deposit
14.08.2019 Great Lakes Institute management 200000 |Cheque deposit
17.08.2019 Balaji 5000|Cheque deposit
17.08.2019 Kittu sir name pending 5000 | Cash deposit
19.08.2019 Subramani 5000 | Cash deposit
19.08.2019 Baskar (Creative Scuiptors ) 15000 |Cheque deposit
19.08.2019 Varan Health Care 10000 |Cheque deposit
19.08.2019 Dhamodharan 2500 | Cash deposit
19.08.2019 Kittu sir name pending 2500 | Cash deposit
19.08.2019 Deva 10000 | Cash deposit
20.08.2019 BRAHMANANDA 20000 [Cheque deposit
20.08.2019 GANESAN 25000 | Cash deposit
20.08.2019 Adayar Anandhabavan 100000 | Transfer
21.08.2019 Anatha lyar mamallapuram 5000 | Cash Deposit
26.08.2019 Tommy Freez Engineering 10000 |Cheque deposit
27.08.2019 Nagaraj 30000 | Cash deposit
03.09.2019 Palani postmaster 5000 | Cash deposit
07.09.2019 Ganesan, pachayappan machnical group 9000 | Cash deposit

Mr.Gowtham,Arjun,Surya,Sai

laksmy,Seethuraman,Janarth
09.09.2019 Bank Deposit 200000 |anam,Sridharan,Manjula
16.09.2019 GRT Temple Bay A unit of grt hotels and resorts privj 500000 [Cheque deposit
09.10.2019 Ramesh ( Moondrai Eakar ) 25000 | Cash deposit
17.10.2019 Vadakku Mamallapuram Public People Social 116210 |Cash deposit
17.10.2019 Church of christ charitable trust. KP/Mariamma Ch 50000 |Cash deposit
18.10.2019 Nadarajan 2000 | Cash deposit
18.10.2019 Lions Club of Mamallapuram town 200000 |Cheque deposit
18.10.2019 Muvero Hussain 30000 |Cheque deposit
24.10.2019 Chennai Cauvery silk and handicrafts emp 20000 |Cheque deposit
11.11.2019 kongai Amman Alayam 100000 | Cash Deposit

Total donation 2389210
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MALLAI WATER BODIES PROTECTION AND PRESERVATION ASSOCIATION ( Daily

update } 0050602000009090

Date Debit Credit Total| Remark Type

05.07.2019 30000 EK Durairaj Cheque
08.07.2019 25000 Diesel Cheque
11.07.2019 50000 Sekar Cash

12.07.2019 15000 Diese] Cheque
13.07.2019 13500 Petty Cash Cash withdrawal
15,07.2019 15000 Diesel Cheque
15.07.201% 20500 MD sir Cash

15.07.2019 5000 MD sir Chegque
15.07.2019 30000 ideal Beach Resort Cheque
16.07.2019 1000 Local Mamallpuram Cash

17.07.2013 15000 i Diesel Chegue
17.07.2019 3000 Petty Cash Cash withdrawal
18.07.2019 100000 Umapathi sir Cash

18.07.2019 20000 JCP Advance Cheque
19.07.2019 37500 Md sir Cash Deposit
19.07.2019 10000 Guru hotel Cash Deposit
19.07.2019 15000 Diesel Cheqgue
19.07.2019 5000 Petty Cash Cash withdrawal
19.07.2019 14350 Petty Cash Cash withdrawal
20.07.2019 10000 Nirvana hotel Cheque
21.07.2019 30000 Advance Paid for motor Cheque
22.07.2019 15000 Diesel Cheque
22.07.2019 4500 Motor Nirmuliki Cheque
22.07.2019 5000 Petty Cash Cash withdrawal
23.07.2019 35000 Ideal Beach Resort CHEQUE
23.07.2019 100000 sea breeze hotel Cash Deposit
23.07.2019 30000 108 seethalakshmi -10000 / SVS 20000 Cash Deposit
23.07.201%9 30000 mg gupel making Cash Deposit
24.07.2019 10000 Misc Cash Depostt
24.07.2019 5700 Umesh Cheque withdrawal
24,07.2019 15000 Diesel Cheque withdrawal
26.07.2019 15000 Diesel Chequewithdrawal
26.02.2019 2000 Diesel Chequewithdrawal
27.07.2019 4000 Diesel Cheque withdrawal
27.07.2019 2000 Diesel Cheque withdrawal
28.07.2019 30000 Hittach 1 Rent Cheque withdrawal
28.07.2019 15000 Hittach 1 Diesel Cheque withdrawal
28.07.2019 8240 JCB Rent final settelment Cheque withdrawal
29.07.2019 25000 Advocate kumar Cash Deposit
29.07.201% 25000 Petty cash Cash withdrawal
29.07.2019 30000 JCB Hitachi 1 & 2 diesel Cheque withdrawal
31.07.2019 25000 Rajesh AK Cheque withdrawal
01.08.2019 5000 ECR AURO Sangam Mamallapuram Cash Deposit
02.08.2019 5000 Mathanatamil co Cash Deposit
03.08.2019 S0000 Rent Cheque withdrawal
03.08.2019 30000 Diesel Cheque withdrawal
03.08.2019 20000 supervision charges. Cheque withdrawal
05.08.2019 16000 Petty Cash Cash withdrawal
05.08.2019 3000 Faster Maltapuram Cash Deposit
06.08.2019 30000 Diesel _ Cheque withdrawal
07.08.2019 50000 Transfer { MR. STANDAN} Deposit
08.08.2019 10000 Ramanan and Neglamegan Cash Deposit
08.08.2019 30000 Hitachi Rent Kamalanathan Chegue withdrawal
09.08.2019 20000 Diesel Cheque withdrawal
12.08.2019 30000 De Cheque withdrawal




bb-

"
13.08.2019 50000 Devanath & Kalaiselva Cash Deposit
13.08.2019 15000 TY BOUTIQUE Chequedeposit
14.08.2019 30000 Diesel Cheque withdrawal
14.08.2019 11409 Petty Cash Cash withdrawal
14.08.2019 200000 Great Lakes Institute management Cheque deposit
16.08.2019 30000 Diesel Cheque withdrawal
17.08.2019 8320 Petty Cash Cash withdrawal
17.08.2019 5000 Balaji Cheque deposit
17.08.2019 5000 Kittu sir name pending Cash deposit
18.08.2019 30000 Diesel Cheque withdrawal
19.08.2019 5000 Subramani Cash deposit
19.08.2019 15000 Baskar (Creative Scuiptors) Cheque deposit
19.08.2019 10000 Varan Health Care Cheque deposit
19.08.2019 2500 Dhamodharan Cash deposit
19.08.2019 2500 Kittu sir name pending Cash deposit
19.08.2019 10000 Deva Cash deposit
20.08.2019 30000 Diesel Cheque withdrawal
20.08.2018 20000 BRAHMANANDA Chegue deposit
20.08.2019 25000 GANESAN Cash deposit
20.08.2019 100008 Hittach Rent Cheque withdrawal
20.08.2019 100000 Adayar Anandhabavan Transfer
21.08.2019 5000 Anatha lyar mamallapuram Cash Deposit
23.08.2019 30000 Diesel Cheque withdrawal
23.08.2019 2865 Electrical Material Purchase Cheque withdrawal
25.08.2019 30000 Diesel Cheque withdrawal
26.08.2019 10000 Tommy Freez Engineering Cheque deposit
27.08.2019 30000 Nagaraj Cash deposit
27.08.201% 13290 Petty Cash Cash withdrawal
28.08.2019 30000 Hittachi 1 Rent Cash withdrawal
29.08.2019 30000 Diesel Chegue withdrawal
01.09.2019 30000 Diesel Cheque withdrawal
03.09.2019 5000 Palani postmaster Cash deposit
04.09.2019 30000 Diesel Cheque withdrawal
04.09.2019 14915 Petty Cash Cash withdrawat
06.09.2019 30000 Diesel Cheque withdrawal
07.09.2019 9000 Ganesan, pachayappan machnical group |Cash deposit
Mr.Gowtham,Arfun,Surya,Sa
ilaksmy,Seethuraman,janart
03.09.2019 200000 Bank Deposit hanam,Sridharan,Manjula
09.09.2019 30000 Diesel Cheque withdrawal
09.09.2019 200000 Hittachi 1 Rent Cheque withdrawal
12.09.2019 30000 Diesel Cheque withdrawal
15.09.2019 30000 Diesel Cheque withdrawal
GRT Temple Bay Aunit of grt hotels and
16.09,2019 500000 resorts private limited Cheque deposit
17.09.2019 150000 Hittachl 1 Rent Cheque withdrawal
17.09.2019 20000 Salary ‘Cheque withdrawal
17.08.2019 6390 Guru hotel Cheque withdrawal
17.09.2019 28520 Peity Cash Cash withdrawal
18.05.2019 30000 Diesel Cheque withdrawal
20.09.2019 3000 Hittach Rent 1 Chegque withdrawal
20.05.2019 20000 HittachRent 1 Cheque withdrawat
21.09.2019 30000 Diesel Cheque withdrawal
25.09.201% 30000 Diesel Cheque withdrawal
25.09.2019 35010 Petty Cash Cash withdrawal
27.09.2018 30000 Diesel Cheque withdrawal
27.09.2019 35200 Petty Cash Cash withdrawal
29.09.2019 30000 Diesel Cheque withdrawal
01.10.2019 30000 Diasel Cheque withdrawa!
06.10.2019 30000 Diesel Cheque withdrawa)
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09.10.2019 25000 Ramesh { Moondral Eakar } Cash deposit
Vadakko Mamallapuram Public People
17.10.2019 116210 Social Cash deposit
Church of christ charitable trust.
17.10.2018 50000 KP/Mariamma Children home trust Cash deposit
18.10.2019 2000 Nadarajan Cash deposit
18.10.2019 200000 Lions Club of Mamallapuram town Chequedeposit
18.10,2018 30000 Muvero Hussain Cheque deposit
19.10.2019 30000 Diesel Cheque withdrawal
1$.10.2019 10730 Petty Cash Cash withdrawal
21.10.2019 30000 Diesel Cheque withdrawal
22.10.2019 20000 Venkates Salary Cheque withdrawal
23.10.2019 200000 JCB Rent Chequewithdrawal
23.10,2019 12700 Petty Cash Cash withdrawal
24.10.2019 20000 Chennai Cauvery silk and handicrafts emp|Chegue deposit
25.10.2019 30000 Diesel Cheque withdrawal
25.10.2019 30000 JCB rent Kamalanathan Cheque withdrawal
08.11.2019 70000 JCB Rent Chequewithdrawal
11.11.2019 100000 kongat Amman Alayam Cash Deposit
13.11,2019 15000 Diesel Cheque withdrawal
16.11.2019 85000 JCB Rent
TOTAL 23285639 2385210 3571
}OB Bank Avalable
Balance Rs. 3571
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MALLAI WATER BODIES PROTECTION AND PRESERVATION

ASSOCIATION ( Daily update ) 005002000009090
Date Debit |Credit [lotal |Remark Type
05.07.2019 30000 EK Durairaj Cheque
08.07.2019 | 25000 Diesel Cheque
11.07.2019 50000 Sekar Cash
12.07.2019 | 15000 Diesel Cheque
Cash
withdra
13.07.2019 { 13500 Petty Cash wal
15.07.2019 | 15000 Diesel Cheque
15.07.2019 20500 MD sir Cash
15.07.2019 5000 MD sir Cheque
15.07.201%9 30000 Ideal Beach Resort Cheque
16.07.2019 1000 Local Mamallpuram Cash
17.07.20189 | 15000 Diesel Cheque
Cash
withdra
17.07.2019 3000 Petty Cash wal
18.07.2019 100000 Umapathi sir Cash
18.07.2019 | 20000 JCP Advance Cheque
Cash
19.07.2019 37500 Md sir Deposit
Cash
19.07.2019 10000 Guru hotel Deposit
18.07.2019 | 15000 Diesel Cheque
Cash
withdra
19.07.201% 5000 Petty Cash wal
Cash
withdra
19.07.2019 | 14350 Petty Cash wal
20.07.2019 10000 Nirvana hotel Cheque
21.07.20219 f 30000 Advance Paid for motor Cheque
22.07.2019 | 15000 Diesel Cheque
22.07.2019 4500 Motor Nirmuliki Cheque
Cash
withdra
22.07.201¢ 5000 Petty Cash wal
23.07.2019 35000 Ideal Beach Resort CHEQUE
Cash
23.07.2019 100000 sea breeze hotel Deposit
10B seethalakshmi-10000/ | Cash
23.07.2019 30000 SVS 20000 Deposit
Cash
23.07.2015 30000 mg gupel making Deposit
Cash
24.07.2019 10000 Misc ' Deposit
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24.07.2019

5700

Umesh

Cheque
withdra
wal

24.07.2019

15000

Diesel

Cheque
withdra
wal

26.07.2019

15000

Diesel

Cheque
withdra
wal

26.07.2019

2000

Diesel

Cheque
withdra
wal

27.07.2019

4000

Diesel

Cheque.
withdra
wal

27.07.2019

2000

Diesel

|Cheque

withdra
wal

28.07.2019

30000

Hittach 1 Rent

Cheque
withdra
wal

28.07.2019

15000

Hittach 1 Diesel

Cheque
withdra
wal

28.07.2019

8240

JCB Rent final setteiment

Cheque
withdra
wal

29.07.2019

25000

Advocate kumar

Cash
Deposit

29.07.2019

25000

Petty cash

Cash
withdra
wal

29.07.2019

30000

JCB Hitachi 1 & 2 diesel

Cheque
withdra
wal

31.07.2019

25000

Rajesh AK

Chegue
withdra
wal

01.08.2019

5000

ECR AURO Sangam
Mamallapuram

Cash
Deposit

02.08.2019

5000

Mathanatamil co

Cash
Deposit

03.08.2019

50000

Rent

Cheque
withdra
wal

03.08.2019

30000

Diesel

Cheque
withdra |
wal
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Cheque
withdra
03.08.2019 | 20000 supervision charges wal
Cash
; withdra
05.08.2019 | 16000 Petty Cash wal
Cash
05.08.2019 3000 Faster Mallapuram Deposit
Cheque
withdra
06.08.2019 | 30000 Diesel wal
07.08.2019 50000 Transfer { MR. STANDAN) Deposit
Cash
. 108.08.2019 10000 Ramanan and Neelamegan [Deposit
Cheque
withdra
08.08.2019 | 30000 Hitachi Rent Kamalanathan |wal
Cheque
withdra
09.08.2019 | 20000 Diese] wal
Cheque
withdra
12.08.2019 [ 30000 De wal
Cash
13.08.2019 50000 Devanath & Kalaiselva Deposit
Cheque
13.08.2019 15000 TY BOUTIQUE deposit
Cheque
withdra
14.08,2019 | 30000 Diesel wal
14.08.2019 | 11409 Petty Cash
TOTAL 614699| 687000] 72301
10B Bank
Avalable
Balance Rs. 72301
Great Lakes
institute
manageme
nt deposit
14.08.2019 200000 clarence 2 Days
Varam
health care
deposit on
19.08.2019 10000
TOTAL 282301
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MALLAI WATER BODIES PROTECTION AND
PRESERVATION ASSOCIATION PETTY CASH DAILY

ENTERY
Date Particulars Debit Credit TOTAL
19.07.2019 O/p Cash from Expenses 5000
19.07.2019 Cash 700 700
C/B 4300
20.07.2019 o/p 4300
Cash 1050 1050 3250
21.07.2019 o/P 3250
Dhanasekaran 2000 3250
ICP Batta 500 2500 750
22.07.2019 O/p 750
Cash from Expense 5000
JCP Batta 500 5250
23.07.2019 O/p 5250
JCP Batta 1000 4250
24.07.2019 O/p 4250
JCP Batta 1000 3250
25.07.2019 O/p 3250
' JCP Batta 500 2750
26.07.2019 O/p 2750
JCP Batta 1000 1750
27.07.2019 O/p 1750
’ JCP Batta 400
JCP Batta 500 850
28.07.2019 O/p 850
JCP Batta 1000 -150




'} MALLAI WATER BODIES PROTECTION AND PRESERVATION ASSOCIATION (

Daily update } Payment Credit list
Payment Credit list
Date Name Amount Remark
05.07.2018 1EK Durairaj 30000|Cheque
11.07.2019 Sekar 50000 Cash
15.07.2018 MD sir 20500{Cash
15.07.2019 MD sir 5000|Chegue
15.07.2019 ideal Beach Resort 30000{Cheque
16.07.2019 Local Mamallpuram 1000|Cash
18.07.2019 Umapathi sir 100000|Cash
19.07.2019 Md sir 37500| Cash Deposit
19.07.2019 Guru hotel 10000} Cash Deposit
20.07.2019 Nirvana hotel 10000} Chegue
23.07.2019 Ideal Beach Resort 35000|CHEQUE
23.07.2019 sea breeze hotel 100000]| Cash Deposit
23.07.2019 10B seethalakshmi -10000 / SVS 20000 300004 Cash Deposit
23.07.2019 mg gupel making 30000} Cash Deposit
24.07.2019 Misc 10000| Cash Deposit
29.07.2019 Advocate kumar 25000 Cash Deposlt
i?*\7.2019 Rajesh AK 25000{Cheque withdrawal
03:.4.2019 ECR AURO Sangam Mamallapuram 5000 Cash Deposit
H02.08.2019 Mathanatamit co 5000 Cash Deposit
f05.08.2019 Faster Mallapuram 3000] Cash Deposit
[07.08.2019  |Transfer { MR, STANDAN) 50000} Deposit
08.08.2019 Ramanan and Neelamegan 10000|Cash Deposit
13.08.2019 Devanath & Kalaiselva 50000} Cash Deposit ]
13.08.2019 TY BOUTIQUE 15000} Cheque deposit
14.08.2019 Great Lakes institute management 200000jCheque deposit
17.08.2019 Balaji 5000{Cheque deposit
17.08.2019 Kittu sir name pending 5000} Cash deposit
19.08.2019 Subramani 5000} Cash deposit
19,08.2019 Baskar {Creafive Scuiptors } 15000} Cheque deposit
19.08.2019 Varan Health Care 10000{Cheque deposit
19.08.2019 Dhamodharan 2500|Cash deposit
19.08.2019 Kittu sir name pending 2500|Cash deposit
19.08.2019 Deva 10000{ Cash deposit
20.08.2019 BRAHMANANDA 20000|Cheque deposit
20.02.2019  |GANESAN 25000|Cash deposit
20\._42019 Adayar Anandhabavan 100000|Transfer
21.08.2019 Anatha lyar mamallapuram 5000{Cash Deposit
26.08.2019 Tommy Freez Engineering 10000] Cheque deposit
27.08.2019 Nagaraj ' 30000} Cash deposit
103.09.2019 Palani postmaster 5000|Cash deposit
[07.09.2019 Ganesan, pachayappan machnical group 9000|Cash deposit
Mr.Gowtham,Arjun,Surya,Sailaksmy,Seethuram
09.09.2019 Bank Deposit 200000}an Janarthanam,Sridharan,Manjula
16.09.2019 GRT Temple Bay A unit of grt hotels and resorts 500000|Cheque deposit
09,10.2019 Ramesh { Moondrai Eakar } 25000]Cash deposit
17.30.2019 Vadakku Mamallapuram Public People Social 116210{Cash deposit
17.10.2019 Church of chrlst charitable trust, KP/Mariamma 50000} Cash deposit
18.10.2019 Nadarajan 2000|Cash deposit
18.10.2019 Lions Club of Mamallapuram town 200000]Cheque deposit
18.10.2019 Muvero Hussain 30000|Cheque deposit
24,10.2019 Chennai Cauvery silk and handicrafts emp 20000} Cheque deposit
11.11.2019 kongai Amman Alayam 10000D{Cash Deposit
Total donation 2389210
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MALLAI WATER BODIES PROTECTION AND PRESERVATION ASSOCIATION ( Daily

update ) 005002000009090 Bank accounts details

Date Debit Cregit Total|Remark Typa

05.07.2019 30000 EK Durairaj Cheque
08.07.2019 25000 Diesel Chegque

11.07.2019 50000 Sekar Cash

12.07.2019 15000 Diesel Chegue

13.07.2019 13500 Petty Cash Cash withdrawal
15.07.2019 15000 Diesel Chegue

15.07.2019 20500 MD sir Cash

15.07.2019 5000 MD sir Cheque

15.07.2019 30000 ideal Beach Resort Chegue

16.07.2019 1000 Laocal Mamallpuram Cash

17.07.2019 15000 Diesel Cheque

17.07.2019 3000 Petty Cash Cash withdrawat
18.07.2019 100000 Umapathi sir Cash

18.07.2019 20000 JCP Advance Cheque

19.07.201% 37500 Mt sir Cash Deposit
19.07.2019 10000 Guru hotet Cash Deposit
15.07,201% 15000 Diesel Cheque

19.07.2019 5000 Petty Cash Cash withdrawal
19.07.2019 14350 Petty Cash Cash withdrawal
20.07.201% 10000 Nirvana hotel Cheque
21.07.2019 30000 Advance Pald for motor Cheque

22,07,2019 15000 Diesel Cheque

22.07.2019 4500 Motor Nirmuliki Cheque

22.07.20129 5000 Petty Cash Cash withdrawal
23.07.2019 35000 Ideal Beach Resort CHEQUE
23.07.2019 100000 sea breeze hotel Cash Depaosit
23.07.2019 30000 108 seethalakshmi -20000 / SVS 20000 | Cash Deposit
23.07.2019 30000 Img gupel making Cash Deposit
24.07.2019 10000 Misc Cash Deposit
24.07.2019 5700 Umesh Cheque withdrawal
24.07.2019 15000 Diesel Cheque withdrawal
26.07.2019 15000 Diesel Cheque withdrawal
26.07.2019 2000 Diesel Cheque withdrawal
27.07.2019 4000 Diesel Cheque withdrawal
27.07.2019 2000 Diesel Cheque withdrawal
28.07.2019 30000 Hittach 1 Rent Cheque withdrawal
28.07.2019 15000 Hittach 1 Diesel Cheque withdrawal
28.07.2019 8240 JCB Rent final settelrment Chegque withdrawal
29.07.2019 25000 Advocate kumar Cash Deposit
29.07,2019 250001 Petty cash Cash withdrawal
29.07.2019 36000, JCB Hitachi 1 & 2 diesel Cheque withdrawal
31.07.2019 25000 Rajesh AK Cheque withdrawal
01.08.2019 5000 ECR AURO Sangam Mamallapuram Cash Deposit,
02,08.2019 $000D Mathanatamil co Cash Deposit
03.08.2019 50000 Rent Cheque withdrawal
03.08.2019 30000 Diesel Cheque withdrawat
03.08.2019 20000 superviston charges Cheque withdrawal
05.08.2019 16000 Petiy Cash Cash withdrawal
05.08.2019 3000 Faster Mallapuram Cash Deposit
06.08.2019 30000 Dlesel Cheque withdrawal
07.08.2019 50000 Transfer { MR, STANDAN) Deposit
08.08.201% 10000 Ramanan and Neelamegan Cash Deposit
08.08.2019 30000 Hitachi Rent Kamalanathan Cheque withdrawal
09.08.2019 20000 Dlesel Cheque withdrawa)
12.08.2019 30000 De Chegue withdrawat
13.08.2019 50000 Devanath & Kalaiselva Cash Deposit
13.08.2019 15000 TY BOUTIQUE Cheque deposit
14.08.,2019 30000 Diesel Cheque withdrawal
14.08.2019 11409] Petty Cash Cash withdrawal
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14.08.2019 -200000 Great Lakes Institute management Cheque deposit
16.08.2019 30000 Diesel Cheque withdrawal
17.08.2019 8320 Petty Cash Cash withdrawal
17.08.2019 5000 Balaji Cheque deposit
17.08.2019 S000 Kittu sir name pending Cash depasit
18,08,2019 30000 Diesel Cheque withdrawal
19.08.2019 5003 Subramani Cash deposit
19.08.2019 15000 Baskar {Creative Scuiptors ) Chegue deposit
19.08.2019 10000 Varan Health Care Cheque deposit
19.08.2019 2500 Dhamodharan Cash deposit
19.08.2019 2500 Kittu sir name pending Cash deposit
19.08,2019 10000 Deva Cash deposit
20.08.2019 30000 Digsel Cheque withdrawal
20.08.2019 20000 BRAHMANANDA Cheque deposit )
20.08,2019 25000 GANESAN Cash depasit
20.08.2018 1000900 Hitzach Rent Cheque withdrawal
20.08.2019 100000 Adayar Anandhabavan Transfer
21.08.2019 5000 Anatha lyar mamatlapuram Cash Deposit
23.08.201% 30000 Diese] Cheque withdrawal
23.08.2019 2865 Electrica) Material Purchase Cheque withdrawal
25.08.201% 30000 Diesel Cheque withdrawal
26.08.2019 10000 Tommy Freez Engineering Chague deposit
27.08.2019 30000 Naga_ra] Cash deposit
27.08.201% 13290 Petty Cash Cash withdrawal
28.08.2019 30000} . Hittachi 1 Rent Cash withdrawal
29.08.2019 30000 Diesel Chegue withdrawal
01.05.2019 30000 Diesel Chegue withdrawal
03.03,201¢ 5000 Palani pastmaster Cash depasit
04.09.2019 30000 Diesel Cheque withdrawal
04,09.2019 14915 Petty Cash Cash withdrawa)
06.09.2019 30000 Diesel Cheque withdrawal
07.05.2019 $000 Ganesar, pachayappan machnical grougCash deposit
Mr.Gowtham,Arjun,Surya,Saitaksmy,
09.09.2019 200000 Bank Deposit
35.09.2019 30000 Diesel Cheque withdrawal
109.09.2019 200000 Hittachl 1 Rent Cheque withdrawal
12.05.2019 30000 Diesel Cheque withdrawal
15.09.201% 30000 Diegsel Cheque withdrawal
16.09.2019 500000 GRT Temple Bay A unit of grt hotels and!Cheque deposit
17.09.2019 150000 Hittachi 1 Rent Cheque withdrawal
17.09.201% 20000 Safary Cheque withdrawal
17.09.2012 6390 Guru hote! Cheque withdrawal
17.09.2019 28520 Petty Cash Cash withdrawal
18.09.2019 30000 Diesel Cheque withdrawal
20.09.2019 3000 Hittach Rent 1 Cheque withdrawal
20.09.2019 20000 Hittach Rent 1 Cheque withdrawal
21.09.2019 30000 Diesel Cheque withdrawal
25.09.2019 30000 Diesel Cheque withdrawal
25.09.2019 35010 Petty Cash Cash withdrawal
27.09.2019 30000 Diaset Cheque withdrawal
27.09.2019 35200 Petty Cash Cash withdrawal
29.09.2018 30000 Diesel Cheque withdrawal
01.10.2019 30000 Dleset Cheque withdrawat
06.10.2019 30000] Diesel Cheque withdrawat
09.10.2019 25000 Ramesh { Moondrai Eakar } Cash deposit
17.10.2019 116210 Vadakku Mamallapuram Public Peaple §Cash deposit
17.10.2019 50000 Church of christ charitable trust, KP/MadCash deposit
18.10,2019 2000 Nadarajan Cash deposit
18.10.2019 200000 tions Club of Mamallapuram town Cheque deposit
18.10.2019 30000 Muvero Hussain Cheque deposit
19.10,2019 30000 Diesel Cheque withdrawal
19.10.2019 10730 Petty Cash Cash withdrawal
21,10.2019 30000 Diesel Cheque withdrawal
22.10.2019 20000 Venkates Salary Cheque withdrawal
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23.10.2019 200000 JCB Rent Cheque withdrawal
23.,10.2019 12700 Petty Cash Cash withdrawal
24.10.2019 20000 Chennai Cauvery silk and handicrafts en|Cheaque daposit
25,30.2019 30000 Diesel Cheque withdrawal
25.10.2015 30000 JCB rent Kamalanathan Cheque withdrawal
08.11.2019 70000 JCB Rent; Cheque withdrawal
11.11.2019 100000 kongai Amman Alayam Cash Deposit
13.11,2019 15000 Diesel Cheque withdrawal
16.11.2019 85000 . JCB Rent

TOTAL 2385639 2389210 3571

10B Bank Avalable Balance Rs. 3571

|
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NAME OF THE POND

Sozhi Poigai

LOCATION

Situated in the North-Western side of
Mahabalipuram

The East Coast Road dissects
Mahabalipuram and the Pond

COORDINATES

LATITUDE LONGITUDE
12°37'44.55"'N 80°11'38.32"E
TOTAL APPROXIMATE AREA OF POND 8.20 Acres
TOTAL APPROX. VOLUME OF THE POND 8.95,96,800 LITERS
TOTAL APPROXIMATE PERIMETER 1.37 KM

AREA OF ENCROACHMENT

0.65 ACRES = 29,853 $q.Ft

APPROXIMATE VOLUME OF WATER IN
EARTH DUMPED AREA

76,07,990 LITERS

Boundaries of Pond - Marked in Yellow*

Line Path Polygon Circle 3Dpath 3D polygon

the di: or areaof a

shape on the ground

Perimeter: 137 Kilometers
Area: 8.20 Acres

Mouse Navigation

Image Date : 23/09/2022
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GOOGLE MAPS IMAGE 1 :

Date of Image: 21/01/2013

Google Maps Imagery dated 21/01/2013 showing Sozhi Poigai in a dry state
marked in RED.
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2024 Maxar Technologies

Google Earth

Imagery Date: 1/21/2013  12°37'42.47"N B80°11'38.25"E elev Om eyeait 856m
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GOOGLE MAPS IMAGE 2 :

Date of Image: 21/03/2014

Google Maps Imagery dated 21/03/2016 showing Sozhi Poigai in a contaminated and
dry state marked in RED.

Image < ~"74 1 axar Technologies  Jf . T #.55

— oy Google Earth

Imagery Date: 3/21/2016 12937:51.00"N 80°11141.47"E elev. Om eyealt 1.15km




_ Ha-

GOOGLE MAPS IMAGE 3 :

Date of Image: 26/03/2017

Google Maps Imagery dated 26/03/2017 showing Sozhi Poigai in a contaminated
and dry state marked in RED.

24,Maxar Technologies ] "
20024 CNESy/, Airbus ® =5
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Imagery Date: 3/26/2017"  12°37!46:34* N 80°11}46.39"E' elev. Om! eyealt 115km
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GOOGLE MAPS IMAGE 4 :

Date of Image: 09/05/2018

Google Maps Imagery dated 09/05/2018 showing Sozhi Poigai in a contaminated and
dry state marked in RED.

& 1985 W 4 eye alt. 115/km
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GOOGLE MAPS IMAGE 5 :

Date of Image: April 2019

Google Maps Imagery dated April 2019 showing Sozhi Poigai in a contaminated and
dry state marked in RED.

4/2019

1
2024

. Y e ~it £ i Google Eart

8 12°38!09:04" N' 80211;25:81°E' elev. Om eye alt 1.15 km
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GOOGLE MAPS IMAGE 6 :

Date of Image: 19/03/2021

Google Maps Imagery dated 19/03/2021 showing Sozhi Poigai in a rejuvenated and
in a semi-wet state marked in Red.

Image © 2024 m.. ir TechnGlogies

Google Earth

Imagery Date: 3/19/2021 12°37'50.41"N 80°11'39.07"E elev Om eye alt 1.15km
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GOOGLE MAPS IMAGE 7 :

Date of Image: December 2021

Google Maps Imagery dated December 2021 showing Sozhi Poigai in a rejuvenated
and in a Semi-Wet state marked in Red.

12/2021
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2024
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GOOGLE MAPS IMAGE 8 :

Date of Image: 09/03/2022

Google Maps Imagery dated 09/03/2022 showing Sozhi Poigai in a rejuvenated and
in a wet state marked in Red.

r’\( /f, iy,
77" Image® 2024 Aifbe—d)
Image © 2024iMaxar Te':hnologles
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GOOGLE MAPS IMAGE 09 :

Date of Image: 23/09/2022

Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a rejuvenated and
in a Semi-Wet state marked in Red.

L Image © 2024 Maxar Tgchﬁ’alogi_es
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Imagery Date:/9/23/2022 12°38!02!68%N ."80'11'28.53" E elev. Om “eyealt 1.15km
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GOOGLE MAPS IMAGE 10 :

Date of Image: 23/09/2022

Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a semi wet state.
The Ponds marked with yellow border for reference.

"
9/2022

Line Path Polygon Circle 3Dpath 3D polygon
Measure the distance or area of a geometric shape on the ground

Perimeter: 1.37 Kilometers
Area: 8.20 Acres

Mouse Navigation

"4

5 F h Pl - ~ s
MaxarsTechnologies . . ' 1
, —T . 1] Google Earth
T - T

Imagery Date: 9/23/2022  12°37'5174; N 80211;41'50%E elev! Om  eyealt ;758 m
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GOOGLE MAPS IMAGE 11 :

Date of Image: 18/08/2024

Google Maps Imagery dated 18/08/2024 showing Sozhi Poigai in wet and

rejuvenated state, full of water.
The Ponds marked with yellow border for reference.

Arrow showing NHAI's encroachment into the pond.

Ruler

Line  Path Polygon Circle 3D path 3D polygon
Measure the distance or area of a geometric shape on the ground

Perimeter: 1.37 Kilometers e
Area: 8.20 Acres

Mouse Navigation Save Clear

?e‘;r,-'?zoza Airbus %
‘—@ " ' |, Goagle:

{ & 4.

ImageryDate:Bl'l)Bl2024 12°37'46:915 N 80% .03%El’elev' ' Om eyealt ;758 m
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GOOGLE MAPS IMAGE 12 :

Date of Image: 04/12/2021

Google Maps Imagery dated 12/04/2021 showing Sozhi Poigai in a WET and rejuvenated state.

The area of the Earth dumped is marked in yellow amounting to about 0.65 Acres.

Line Path Polygon Circle 3D path 3D polygon

Measure the distance or area of a geometric shape on the ground

Perimeter: 0.25 Kilometers
Area: 065 Acres

Mouse Navigation Save Clear
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Imagery Date:12/42021 12°37'43:56" N 80°11,35.09: Ellelev26m _ eyealt 232m
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GOOGLE MAPS IMAGE 13 :

Date of Image: 18/08/2024
Google Maps Imagery dated 18/08/2024 showing Sozhi Poigai in a in a WET and rejuvenated state.

Earth dumped into the pond can be clearly seen within the yellow borders amounting to about
29853 Sq.Ft.

Line Path  Polygon = Circle 3Dpath = 3D polygon
Measure the distance or area of a geometric shape on the ground

Perimeter: 0.27 Kilometers
Area: 29,853.26 Square Feet

Mouse Navigation

>
Google Earth

W
!
Imagery Date: 8/18/2024  12°37'41.67"N 80°11;37.69" Eflelev)26m "’ eyealt, 232'm
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GOOGLE MAPS IMAGE 14 :

Date of Image: 23/09/2022

Google Maps Imagery dated 23/09/2022 showing Sozhi Poigai in a in a WET and rejuvenated state.

The closest point of the POND to the main EAST COAST ROAD amounts to approximately 35 Ft.

A X
9/2022

¢v:zunm‘ »
985 2024

| Line | Path  Polygon Circle 3Dpath 3D polygon
the di b two points on the ground

Map Length: 10.67 Meters
Ground Length: 10.69
Heading: 329.36 degrees

Mouse Navigation Save
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limage © 2025 Maxar Technologies g g TR
J‘
. Google Earth

Imagery Date: 9/23/2022  12°37'40:40"N 80°11'37.62"E elev 28m eyealt 269m
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Image 1 | Date: 2019

Cleaning of Pond by the Association using earth mover as can be seen
in the pond in the process of cleaning.
Motor Room can be seen in PURPLE circle.

o

Image 2 | Date:
Cleaning of Pond by the Association using earth mover as can be seen
in the pond in the process of cleaning. Earth Mover marked in PURPLE

Circle.




Image 3 | Date: .——C\'L -
Cleaning of Pond by the Association using earth mover as can be seen

in the pond in the process of cleaning. Earth Mover marked in Purple.

Soil Extracted can be seen to fill the bund.

Image 4 | Date:
Soil Extracted from the pond used to make the bund around the pond.

i A T A&




~ A2

Cleaning of water channels used to irrigate the fields adjecent to the

Image 5 | Date:

pond using manual labourers.

!
1
-
NS
o A\
- u‘)m

* aamesppenm

Image 6 | Date:
Cleaning of water channels used to irrigate the fields adjecent to the
pond using manual labourers.
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Image 7 | Date: — o”f'-

Cleaned water collection area adjacent to the motor room from where
water used to be collected and channeled to the fields adjecent to the
pond.

’

laiphurai.com:

Image 8 | Date:

Cleaned water collection area adjacent to the motor room from
where water used to be collected and taken to the fields adjecent to
the pond.
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Image 9 | Date: "C\S -

Image showing NHAI dumping earth into the pond, contaminating and
encroaching, removing the motor room and closing the spring area.
Motor Room and Spring area marked in Purple

Image 10 | Date:

Image showing NHAI dumping earth into the pond, contaminating and
encroaching, removing the motor room and closing the spring area.

Motor Room and Spring area marked in Purple

T T
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Image showing the encroached area with semi completed mud road

Image 11 | Date:

with concrete walls/ barrierrrs preventing water from the road to
come into the pond and rejuvenate the pond during rainy season.

This encroached area is where the Main spring of the pond was
situated

Bl LY

Image 12 | Date:
Image showing the encroached where the Main spring of the pond
was situated.

NHAI can be seen destroying the bund created using crowd fund

process.




Image 13 | Date:

Image showing the encroached area with completed thar road
with concrete walls/ barrierrrs preventing water from the road
to come into the pond and rejuvenate the pond during rainy
season.

This encroached area is where the Main spring of the pond and

motor room was situated.
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Image 14 | Date:

Image of the pond completely filled with water
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Image 15 | Date:
Panoramic Image of the pond completely filled with water.




Image 16 | Date: - \'UQ-
Image of the pond completely filled with water.

The yellow mandap can be seen for Nadappu / Karayangal purposes.

b

Image 17 | Date:
Image of the steps from the yellow mandap leading into the
pond.
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Image 18 | Date:
Image of the bund constructed by the Association
with walkway on top of the bund.




Image 19 | Date:
Image of the Pond Cleaned, rejuvinated and bund constructed by the Association.

Image 20 | Date:
Image of the Pond Cleaned, rejuvinated and bund constructed by the Association.
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BEFORE CONSTRUCTION
OF THE HIGHWAY

EAST WEST

TVNYO WYHONIIONAG

GROUND LEVEL

SOLAIPOIGAI POND
BAY OF BENGAL

(SEA)

—
SALINE WATER FRESH WATER TABLE
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AFTER CONSTRUCTION OF
THE HIGHWAY

ROAD

EAST WEST

TVNVO WYHONIIONG

GROUND LEVEL

NULIN

BAY OF BENGAL /
SOIL

(SEA)

SALINE WATER

SALINE WATER

POSSIBLE CONTAMINATION AND EROTION OF FRESH WATER

70l -
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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE AT CHENNAI
[Under Section 14 read with Section 18 of the
National Green Tribunal Act, 2010]

Original Application No. 30 of 2025 (52)
IN THE MATTER BETWEEN:
MALLAI WATER BODIES PROTECTION &

PRESERVATION ASSOCIATION
Represented by its Secretary,

Mr. V. Kittu,
...Applicant
AND
1. UNION OF INDIA
Represented by its Secretary to
Government,
And 7 Others
...Respondents

MEMO FILED ON BEHALF OF THE APPLICANT

M/S. G VIJAY ANAND ASSOCIATES,

PREETHI RAJ SHETTY,
G KIRON SHETTY
G.VIKASH ANAND,
KIRAN VENKATESH,
G.NICUL ANAND, R.APARNA AND R. DEEPAN
SUNIL

COUNSEL FOR THE APPLICANT


G Vijay Anand Associates
2025


